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eannot answer i1t. It 13 a complicated
matter which will have to be consi-
dered But there- is no doubt that he
will receive respectfull treatment

Shri Naushir Bharucha (East Khan-
desh): Is it a fact that the Dalm

Lama was injured?

Shri Jawaharlal Nehru: No, Sir, he
1 quite healthy. .

As for the other question, I myseld
stated that we knew it day before
yesterday evening—in fact, if 1 may
say so, I was not here then, but we
knew about his having crossed the
frontier, but we wanted certain con-
firmation about details, whether the
whole party had crossed over,
where they were, etc, before 1
mentioned 1t to this House Yester-
day morning, I was not in a
position to do so, although I knew
that he had crossed the border In
the evening I was, but 1 wanted to
wait for the meeting of the Lok Sabha
today to say so, instead of giving the
news to the Press.

PAPERS LAID ON THE TABLE

AMENDMENTS TO RESERVE BANK OF
Inpia (NoTe Rerunp) Ruinxs

The Deputy Minister of Finance
(Shrimati Tarkeshwarl Sinha): 1 beg
%0 lay on the Table under section 28
of the Reserve Bank of India Act,
1984, a copy of Notfication No. 20
dated the 28th March, 1959, making
certam amendment to the Reserve
Bank of India (Note Refund) Hules,
1985 {Placed wm  Ltbrary See
Ne. LT-1334/59.}

1219 hrs,
DEMANDS FOR GRANTS—contd

MINISTRY OF TRANSPORT AND CoOM-
MUNICATIONS—contd,

.Ir. Deputy-Speaker: The House
will now resume discussion on the
Demands for Grants relating to the
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Ministry of Transport and Communi-
cations. Out of 8 hours allotted for
these Demands, 6 hours and 35 minutes
now remain.

The lhst of selected cut motions re-
lating to these Demands has already
been circulated to Members on the
2nd April, 1959 L shall treat these
cut motions as moved subject to their
being admissible

Reason for the closure of the tourist
Office at Bhubaneshwar

Shri P. K. Deo: I beg to move. -

“That the demand under the
head ‘Ministry of Transport and
Communications’ be reduced by
Rs 100"

Working of Shikar Agencien

Shri P K. Deo: I beg to move

“That the demand under the
Ministry of Transport and Com-
muntcations’ be reduced by
Rs 100"

Need for establishment of Second
Shipyard at Cochin

Shri Punnoose: I beg to move:

‘That the demand wunder the
head Mimstry of Transport and
Communications’ be reduced by
Rs 100"

Need for implementation of Shipyard
Polscy Commattee’s recommenda-
tions and Governments decision
thereon

Shri Punnoose: 1 beg to move.

‘That the demand under the
head Minustry of Transport and
Communications’ be reduced by
Rs 100~

Need for developing the Chilka lake
and Hirakud Reservior as tourst
centres

Shri P K. Deo: I beg to move:

“That the demand under the
head ‘Minustry of Transport and
Communications’ be reduced by
Rs 100"
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Need for providing a good guest
house at Konarak for the tourist

Shri P K. Deo: I beg to move:

“That the demand under the head
‘Ministry of Transport and Com-

munications’ be reduced by
Rs 100"

Working of the Inland Water Trans-
port Committee

Shri P. K. Deo: I beg to move

“That the demand under the head
‘Ministry of Transport and Com-
munications’ be reduced by
Rs 100"

Need for making the Mahanad: nav:-
gable by blasting the boulders wn
the nwer bed from Dhalpur to Sam-
balpur in Onssa

Shri P K. Deo: 1 beg to move.

*“That the demand under the head
‘Ministry of Transport and Com-
munications’ be reduced by
Rs 100"

Need to revise the policy in the matter
of grants and loans to the State
Road Transport Services

Shri Punnoose: I beg to move:

‘That the demand under the head
‘Ministry of Transport and Com-
munications’ be reduced by
Rs 100"

A Question of grant of loan for the
development of State Road Trans-
port 1n Kerala

Shri Punmoose: 1 beg to move:

“That the demand under the head
‘Ministry of Transport and Com-
munications’ be reduced by
Rs 100"

Need to encourage tourism

Shri Tangamani: I beg to move:

“That the demand under the head
*Ministry of Transport and Com-
munications’ be reduced by
Rs 100"
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Need to making available all Reports
of Inspector of Railways

Shri Tangamani: I beg to move:

“That the demand under the head
‘Ministry of Transport and Com-
munications’ be reduced by
Rs 100"

Need to revwe Dry Dock Project at
Vishakapatnam and exrecute it early

Shri T B. Vittal Rao: I beg to move:

“That the demand under the head
‘Ministry of Transport and Com-
munications’ be reduced by
Rs 100.”

Natwonalisation of Shipping

Shri Aurobindo Ghosal: 1 beg to
move

“That the demand under the head
‘Ministry of Transport and Com-
municatigns’ be reduced by
Rs 100"

Expanswon of Eastern Shippmg Cor-
poration

Shri Anmnrodindo Ghosal:
move

“That the demand under the head
‘Ministry of Transport and Com-
munications’ be reduced by
Rs 100"

1 beg to

Expansion of Western Shipmng Cor-
poration

Shri Aurobindo Ghosal: I beg teo
move*

“That the demand under the head

‘Ministry of Transport and Com-
munications’ be reduced by
Rs 100"

Acquistion of ships n
sector

Shri Aurcbindo Ghosal:
move'

“That the demand under the head
‘Ministry of Transport and Com-
munications’ be reduced by
Rs 100.”

the publsc

I beg te
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Utlisation of Shwpping Development
Fund in the acquisition of ships

Shri Aurcbinde Ghosal: I beg to
meve: hand
“That the demand wunder the
head ‘Ministry of Transport and
Communications’ be reduced by
Rs. 100.”

Need to take advantage of low prices
of ships 1n the intemational market

Skri Aurocbindo Ghosal: I beg to
move

“That the demand under the
head ‘Ministry of Transport and
Communications’ be reduced by
Rs 100"

Need for increase of tonnage in pub-
lic sector

Shri Aurobindo Ghosal:
move

“That the demand under the
head ‘Ministry of Transport and
Communications’ be reduced by
Rs 106

Need for abolition of rate-competstion
between public and private sectors
n shipping

Shri Aurobindo Ghosal:
move

“That the demand under the
head ‘Munistry of Transport and
€ommunications’ be reduced by
Rs 100"

Need tg do away wsith the monopoly

I beg to

1 beg to

n the private sector of Indwun

shipping

Shri Aurobindo Ghosal: 1 beg to
move

“That the demand under the
head ‘Ministry of Transport and
Communications’ be reduced by
m lw ”

Development of Calcutta Port

Sbri Aurobindo Ghosal: I beg to
move*

“That the demand under the

head ‘Ministry of Transport and
Communications’ be reduced by
Rs 100"
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Dredging of the Ganges for Caleutta
Port

Shri Aurobindo Ghosal: I beg to
move

“That the demand under the
head ‘Ministry of Transport and
Communications’ be reduced by
Rs 100"

Need to establish subsdiary port mn
Haldy of West Bengal

Shri Aurobindo Ghosal: I beg to
move

“That the demand under the
head ‘Ministry of Transport and
Communications’ be reduced by
Rs 100"

Management of State Transport Ser-
vice wm Manypur

Shri L. Achaw Singh: 1 beg to
move*

“That the demand under the
head ‘Mimistry of Transport and

Communications' be reduced by
Rs 100"

Defects 1n the existing system of keep-
ing telephone accounts

Shri 8 L. Saksena: I beg to move"

“That the demand under the
head ‘Indian Posts and Tele-
graphs Department’ be reduced
by Rs 100

Need to instal telephone public call
offices in the teras border areas of
Gorakhpur, Basti and Deoria and
other Districts of U.P.

Shri § L. Saksena: I beg to move.

“That the demand under the
head ‘Indian Posts and Tele-

graphs Department’ be reduced
by Rs 100"

Fadure to restore the gge old post
office of Dhans and to open a new
Ppost office in the wiliage 10 which
Dhans post office in Gorakhpur Drs-
tric has been shifted
Shri § L. Saksena: I beg to move:

“That the demand under the
head ‘Indian Posts and Tele-

graphs Department’ be reduced
by Rs 100"
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Failure to open mnew post offices_in
the Terai areas in the Gorakhpur,
Deoria, and Basti Districts accord-
ing to Government’s declared
policy
Shri § L. Saksena: I beg to move:

“That the demand under the
head ‘Indian Posts and Tele-
graphs Department’ be reduced
by Rs. 100.”

Need to open more public call tele-
phone offices in rural areas

Shri B. C. Mullick: I beg to move:

“That the demand under the
head ‘Indian Posts and Tele-
graphs Department’ be reduced
by Rs. 100.”

Delay wn construction of departmen-
tal buildings of Post Offices in
Onssa Circle

Shri B. C. Mullick: I beg to move:

“That the demand under the
head ‘Indian Posts and Tele-
graphs Department’ be reduced
by Rs. 100.”

Failure to eliminate delay in delivery
of letters and money orders

Shri B. C. Mullick: I beg to move:

“That the demand under the
head ‘Indian Posts and Tele-
graphs Department’ be reduced
by Rs. 100.”

Delay in wnstallation of automatic
telephone lines at Cuttack

Shri B. C. Mullick: I beg to move:

“That the demand under the
head ‘Indian Posts and Tele-
graphs Department’ be reduced
by Rs. 100.”

Need for establishing sub-post offices
in the .Gram panchayat head-
quarters in Orissa
Shri P. K. Deo: I beg to move:

“That the demand under the
head Indian Posts and Tele-
graphs Department’ be reduced
by Rs. 100.”

APRIL 3, 1959

for Granta 9568

Maintenance of telephone lines bet-

ween Sambalpur gnd Bhawanipat-
na in Orissa

Shri P. K Deo: I beg to move:

“That the demand under the
head ‘Indian Posts and Tele-
graphs Department’ be reduced
by Rs. 100.”

Lack of adequate number of R.M.S.
vans

Shri Tangamani: I beg to move:

“That the demand under the
head ‘Indian Posts and Tele-
graphs Department’ be reduced
by Rs. 100.”

Lack of suitable and spacious R. M. S.
Vans in Trivandrum  Express in
Southern Ravlway

Shri Tangamanti: I beg to move:

“That the demand under the
head ‘Indian Posts and Tele-
graphs Department’ be reduced
by Rs. 100.”

Need to open a new R M. S. section
. Blue Mountain Express between
Madras and Erode

Shri Tangamani: I beg to move:

“That the demand under the
head ‘Indian Posts and Tele-
graphs Department’ be reduced
by Rs. 100.”

Need for opening a telegraph office
in Jaipatna wn Kalahands district in
Onrssa

Shri P K. Deo: I beg to move:

“That the demand under the
head ‘Indian Posts and Tele-
graphs Department’ be reduced
by Rs. 100"

Test for promotion of departmental
candidates to the clerical and allied
cadres

Shri Aurobindo Ghosal: I beg to
move:

“That the demand under the
head ‘Indian Posts and Telegra-
phs Department’ be reduced by
Rs. 100"
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Abdolition of training to Dde selected
departmental candidates prior to
appointment wm the clerral or
allied cadres in the substantiwe pay

Shri Aurcbindo Ghossl: 1 beg to
move

“That the demand under the
head ‘Indian Posts and Tele-

graphs Department’ be reduced
by Rs 100"

Shifting of parcel work of Danang

from Rangwya to Tezpur
RMS
Shri Aurobindo Ghosal: 1 beg to
move

“That the demand under the
head ‘Indian Posts and Tele-
graphs Department’ be reduced
by Rs 100"

New adjustment m  duty-hours wn
Gauhat: RM S.

Shri Aurobindo Ghosal*
move

“That the demand under the
head ‘Indian Postg and Tele-
graphs Department’ be reduced
by Rs 100"

Irrequlanty in the exchange of mals
between Gauhati Head Office and
Gauhat: R.M S.

Shri Aurcohindo Ghosal:
move

“That the demand under the
head ‘Indian Posty and Tele-
graphs Department’ be reduced
by Rs 100"

indsrect mail routing of East Pakistan
Postal articles

Shri Aurobindo Ghosal: I beg to
move

“Thet the demand under the
head ‘Indian Posts and Tele-
graphs Department’ bs reduced
by Rs 100"

I beg to

I beg to

Unsatisfactory duty arrangements of
class III and IV officials in Assam

Shri Aurobindo Ghosal: I beg to
move.
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“That the demand under the
head ‘Indian Posts and Tele-

graphs Department’ be reduced
by Rs 100"

Sphit duty of staff «n  Assam circle
contrary to the recommendations of
the Expert Commattee

Shrl Aurcbindo Ghosal: 1 beg to
move,

“That the demand under the
head ‘Indian Posts and Tele-
graphs Department’ be reduced
by Rs 100"

Need to wmnsure sorters

Shri Aurobindo Ghosal:
move

*“That the demand under the
head ‘Indian Posts and Tele-
graphs Department’ be reduced
by Rs 100"

1 beg to

Indiseriminate rotational transfers s
Assam circle

Shri Aurobindo Ghosal
move

I beg to

“That the demand under the
head ‘Indian Posts and Tele-
graphs Department’ be reduced
by Rs 100"

Rotational transfer of LSC officials
of Assam Circle

Shr: Aurobindo Ghosal
move

I beg to

“That the demand under the
head ‘Indian Posts and Tele-
graphs Department’ be reduced
by Rs 100"

Bagd condition of Rest Houses for staff
n Assam

Shri Aurobindo Ghosal.
move

I beg to

“That the demand under the
head ‘Indian Posts and Tele-

graphs Department’ be reduced
by Rs 106"
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Need for abrogation of Rule 44 of the
Conduct Rules

Shri Aurobindo Ghosal: I beg to
move

“That the demand under the
head ‘Indian Posts and Tele-
graphs Department’ be reduced
b}' m 1 »”

Travel concessions to Mavl Guards

Shrl Aurcbindo Ghosal* I beg to
move

“That the demand under the
head ‘Indian Posts and Tele-
graphs Department’ be reduced
by Rs 100"

Need to wncrease casual leave

Shri Aurcbindo Ghosal: I beg to
move

‘“That the demand under the
head ‘Indian Posts and Tele-
graphs Department’ be reduced
by Rs 100

Need to enhance the rates ‘of Part-
time Watermen

Shri Aurobindo Ghosal: I beg to
move

“That the demand under the
head ‘Indian Posts and Tele-
graphs Department’ be reduced
by Rs 100°

Need to gwe compensation for Nation
Holidays

Shri Aurobindo Ghosal: 1 beg to
move

‘“That the demand under the
head ‘Indian Posts and Tele-
graphs t' be reduced
by Rs 100"

Mal-admunistration of RM S. Depart-
ment of West Bengal Dimsion

Shri Aurcbindo Ghomal: I beg to
move

“That the demand under the
head ‘Indian Posts and Tele-
graphs Department’ be reduced
by Rs 100"

APRIL 3, 1939
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Need to provude shelter at Sealdah:
RMS.

Shri Aurobindo Ghosal: I beg to
move

“That the demand under the
head ‘Indian Posts and Tele-
graphs Department’ be reduced
by Rs 100"

Duties of Packers sn Delh: Forewgn
Post Office

Shrl Aurobindo Ghosal* I beg to
move

‘“That the demand under the
head ‘Indhan Posts and Tele-
graphs Department’ be reduced
by Rs 100"

Need to provide Rest House at Khurie

Shri Aurobindo Ghosal. I beg to
move

‘“That the demand under the
head ‘Indian Posts and Tele-
graphs Department’ be reduced
by Rs 100’

Need for replacement of unworkable
trolltes of RM S. at Nagpur Station

Shri Aurobindo Ghosal I beg tor
move

“That the demand under the
head ‘Indian Posts and Tele-
graphs Department' be reduced
by Rs 100"

Congestion and wnsanstary condstion
of Howrah R.M.S. Office

Shri Aurobindo Ghosal
move

‘“That the demand under the
head ‘Indian Posts and Tele-

graphs Department’ be reduced by
m lw ”

Huge accumulation of letters
Howrah RMS. Office

Shri Aurobindo Ghosal: I beg to
move

“That the demand under the
head ‘Indian Posts and Tele-

graphs Department’ be reduced
by Rs 100"

1 beg to
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Insufficient space in Howrah platform
R.M_.s;. Office

Shri Aurobindo Ghosal: I beg to
move"*

“That the demand under the
head ‘Indian Posts and Tele-
graphs Department’ be reduced
by Rs 100.”

Congestion and nsanstary conditton
of Howrah platform R.M.S. Office

Shri Anrobindo Ghosal: 1 beg to
move*

“That the demand under the
head ‘Indian Posts and Tele-

graphs Department’ be reduced by
Rs 100" » :

Stacking of Postal bags on open plat-
forms of Howrah Station

Shri Aurobindo Ghosal: I beg to
move .

“That the demand under the
head ‘Indian Posts and Tele-
graphs Department’ ‘be reduced
by Rs 100"

Non-cooperation of the Raslway with
the Howrah platform office of R.M.S.

Shri Aurobindo Ghosal: I beg to
move

“That the demand under the
head ‘Indian Posts and Tele-
graphs Department’ be reduced
by Rs 100.”

Inadequate counters in Howrah Head
Post Office

Shri Aurobindo Ghosal: I beg to
move.

“That the demand wmner the
head ‘Indian Posts and Tele-
graphs Department’ be reduced
by Rs. 100.”

Lack of manners of Calcutta tele-
phone employees towards public
and members of Parliament

Shri Aurobindo Ghosal: I beg fo
move:

“That the demand under the
head ‘Indian Posts and Tele-
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graphs Department’ be reduced
by Rs 100.”

Unusual delay mn getting trunk calle

Shri Aurobindo Ghosal: ] beg to
move:

“That the demand under the
head °‘Indian Posts and Tele~

graphs Department’ be reduced
by Rs 100.”

Failure to pay the Savings Bank
money to the depositors of Jagniti
Post Office of Howrah

Shri Aurobindo Ghosal: I beg to
move

‘“That the demand under the
head ‘Indian Posts and Tele-
graphs Department’ be reduced:
by Rs 100"

Dearth of resudentual accommodation
for postal employees at Gauhatr

Shri Aurobindo Ghosal: [ beg to
move

“That the demand under the
head ‘Indian Posts and Tele-

graphs Department’ be reduced
by Rs 00"

Denwal of casual leave and holiday
offs to class IV employees and mail
van guards of Assam circle

Shri Aurobindo Ghosal: I beg to
move*

“That the demand under the
head ‘Indian Posts and Tele-
graphs Department’ be reduced
by Rs 100.”

Out-moded designs of mal van
L]

Shri Aurchindo Ghosal: I beg to
move’

“That the demand under the
head ‘Indian Posts and Tele-)
graphs Department’ be reduced
by Rs 100"
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Sorting work of Raslway Mail Ser-
vices wn 3rd class Railway compart-
ments in Assam circle

Shri Aurobindo Ghosal
aove

“That the demand under the
head ‘Indian Posts and Tele-
graphs Department’ be reduced
by Rs 100"

Defects and errors in the sorting hst
supplhied m Assam circle

Shri Aurobindo Ghosal I beg to
move

“That the demand under the
head ‘Indian Posts and Tele-
graphs Department’ be reduced
by Rs 100"

Defective mail arrangements of
Assam Circle

Shr1 Aurcbindo Ghosal
move

“That the demand under the
head ‘Indian Posis and Tele-
graphs Department’ be reduced
by Rs 100"

Inadequate space at Rangiya for Rasl
way Mail Services

I beg to

I beg to

Shri Aurobindo Ghosal I beg to
move
“That the demand der the
head ‘Indian Posts d Tele-
graphs Department be reduced

by Rs 100”

Fixation of standard for sanctwon of
RMS Class IV Staff
Shri Aurobindo Ghosal I beg to
move
“That the demand under the
head ‘Indian Posts and Tele-
graphs Department’ be reduced
by Rs 100”

Shortage of staff sn RM S of Madras
Cirele

Shri Aurcbindo Ghosal:- 1 beg to
move

“That the demand under the
head ‘Indian Posts and Tele-
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graphs Department be reduced

by Rs 100"

Question of recruwtment of Class IV
Staff

Shri Aurcbindo Ghosal
move

I beg to

“That the demand under the
head ‘Indian Posts and Tele-
graphs Department’ be reduced
by Rs 100°

Delay m police verification of the an-
tecedents of new recrusts

Shri Aurobindo Ghosal 1 beg to

move

“That the demand wnder Yac
head ‘Indian Posts and Tele-
graphs Department’' be reduced
by Rs 100’

Lack of safety devices of mail guards
compartments in Madras circle

Shri Aurobindo Ghosal 1 beg to
move

“That the demand undex the
head ‘Indian Posts and Tele-
graphs Department’ be reduced
by Rs 100

Failure 1n cementing the platformsin
front of RMS Offices at Madras
Station

8Shri Aurobindo Ghosal. 1 beg to
move

“That the demand under the
head ‘Indian Posts and Tele-

graphs Department’ be reduced
by Rs 100"

Need to pronide tiffin rooms and cycle
stands inside mail offices of Madras

Shri Aurobindo Ghosal- I beg to
move

“That the demand under the
head ‘Indian Posts and Tele-
graphs Department’ be reduced
by Rs 100”
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Insanitary conditions of mail offices
of Madras

Shri Aurobindo Ghosal: I beg to
move*

“That the demand under the
head ‘Indian Posts and Tele-
graphs Department’ be reduced
by Rs 100"

Need to provide rest room for RMS
staff at Madras Raslway Station

Shri Aurobindo Ghosal: I beg to
move

“That the demand under the
head ‘Indian Posts and Tele-
graphs Department’ be reduced
by Rs 100"

Need to conctruct RM.S staff quar-
ters near Madras Railway Station

Shri Aurobindo Ghosal: 1 beg to
move

“That the demand under the
head ‘Indian Posts and Tele-
graphs Department’ be reduced
by Rs 100"

Question of admisston of Class IV
staff wn Hwmd: classes in Madras

Shri Aurobindo Ghosal. I beg to
move

“That the demand under the
head ‘Indian Posts and Tele-
graphs Department’ be reduced
by Rs 100"

Reservation of beds for P & T. staff
of Madras in Tambaram T B sana-
torium

Shri Aurobindo Ghosal: 1 beg to
move:

“That the demand under the
head ‘Indian Posts and Tele-
graphs Department’ be reduced
by Rs. 100.”

Inadequate housmg facilities for
Poats and Telegraphs Employees

Shri Tangamani: I beg to move:

“That the demand under the
head ‘Indian Posts and Tele-
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graphs Department’ be reduced
by Rs 100"

Inadequate housing facilities for Posts
and Telegraphs Employees in Delhn

Shri Tangamani: 1 beg to move-

“That the demand under the
head ‘Indian Posts and Tele-
graphs Department’ be reduced
by Rs 100"

Provision of houses for only 160 out
of 1,800 class IIl and IV employees
nf Railway Mail Services wing in
Delhy

Shri Tangamani: I beg to move:

“That the demand under the
head ‘Indian Posts and Tele-
graphs Department’ be reduced
by Rs 100"

Provision of houses for only 455 out
of 3,700 of class IIl and IV of em-
ployees of Postal Wing mn Delh

Shri Tangamani: I beg to move:

“That the demand under the
head °‘Indian Posts and Tele-
graphs Department’ be reduced
by Rs 100"

Fatlure to trace more than 101 cases
during the last 12 years of losses
m Delht Station and Airmail Dwn-
sion (Delh: Ravway Mail Services)

Shri Tangamani: I beg to move:

“That the demand under the
head ‘Indian Posts and Tele-
graphs Department’ be reduced
by Rs 100.”

Need for payment of winter and Hill
allowvance to employees wn Mizo
Distriet

*Shri Tangamani: I beg to move:

“That the demand under the
head ‘Indian Posts and Tele-
graphs Department’ be reduced
by Rs 100"
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Need to contenue the services of
N.D.T.O’s in Madras circle

Shri Tangamani: I ‘beg to move:

“That the demand under the
head ‘Indian Posts and Tele-
graphs Department’ be reduced
by Rs 100.”

Favlure to place Town Inspectors of
Post Offices attached to Calcutta
G.P.O and other Head Post Offices
in the grade of Rs. 80—220.

Shri Aurobindo Ghosal: I beg to
move

“That the demand under the
head ‘Indian Posts and Tele-
graphs Department’ be reduced
by Rs 100.”

Failure to take workers' representa-
tive m RM.S Committee

Shri Aurobindo Ghesal: I beg to
move-*

‘“That the demand under the
head ‘Indian Posts and Tele-
graphs Department’ be reduced
by Rs 100.”

Failure to take workers’ representa-
tive in Uniform Committee

Shri Aurobindo Ghosal:
move

I beg to

“That the demand under the
head ‘Indian Posts and Tele-
graphs Department’ be reduced
by Rs 100

Inadequate promotional avenues of
R.M.S. Class IV staff and mail-van
guards

Shri Aurobindo Ghosal:
move.

I beg to

‘“That the demand under the
head ‘Indian Posts and Tele-
graphs Department’ be reduced
by Rs. 100~

Need to formulate rules for appoint-
ment of Jamadars

Shri Aurobindo Ghosal: I beg to
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‘“That the demand under the
head ‘Inchan Posts and Tele-
graphs Departmént’ be reduced
by Rs. 100.”

Dussatisfaction of postal employees on
holidays

Shri Aurcbindo Ghosal:
move:

“That the demand under the
head ‘Indian Postg and Tele-
graphs Department' be reduced
by Rs. 100.”

Need for absorption of daily-paid
porters in regular service

Shri Aurobindo Ghosal: I beg to
move

“That the demand under the
head ‘Indian Posts and Tele-
graphs Department’ be reduced
bv Rs 100"

I beg to

Need for absorpn;m of porters not re-
cruited through Employmen: Ex-
change

Shri Aurobindo Ghosal:
move

I beg to

“That the demand under the
head ‘Indian Posts and Tele-
graphs Department’ be reduced
by Rs 100"

Failure to absorb part time porters of
Vijayawada Circle

Shri Aurobindo Ghosal: 1
move

beg to

“That the demand under the
head ‘Indian Posts and Tele-
graphs Department’ be reduced
by Rs 100.”

Faslure to sanction a Waterman for
travelling staff of mail offices

Skri Aurcbindo Ghosal: I beg to
move:

“That the Demand under the

head ‘Posts and Telegraphs
Department’ be reduced by
Rs 100"
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Failure to revise the standard of Rest
House attendants prescribed in 1949

Shri Aurcbindo Ghosal: I beg to
move *

“That the Demand under the
head ‘Indian Posts and Telegraphs
Department’” be reduced by
Rs 100"

Need to increase the number of
delsvery peons at Imphal post office
and telegraph office

Shri L. Achaw Singh
‘move

“That the Demand under the
head ‘Indian Posts and Telegraphs
Department’ be reduced by
Rs 100"

1 beg to

Need for opening telegraph offices at
Nakching and Moirang

Shri L Achaw Singh I beg to
move

“That the Demand under the
head ‘Indian Posts and Telegraphs
Department’” be reduced by
Rs 100"

Urgent need to mncrease the mercan-
tile fleet

Shri Punnoose: I beg to move

“That the Demand under the
head ‘Mercantile Marmne' be re-
duced by Rs 100”

Need for more tramning ships

Shri Aurobindo Ghosal: I beg to
move

‘“That the Demand under the
head ‘Mercantile Marine’ be re-
duced by Rs 100"

Developmental scheme for <ailing
vessels

Shri Aurobindo Ghosal: 1 beg to
wove

“That the Demand under the
head ‘Mercantile Marine' be re-
duced by Rs. 100.*
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Modernuation of sailing vessels

8Shri Aurobindo Ghosal: I beg to
move

“That the Demand under the
head ‘Mercantile Marine' be re-
duced by Rs 100"

Subsdy to sailing vessels

Shri Aurobindo Ghosal* I beg to
move

“That the Demand under the
head ‘Mercantile Marine’ be re-
duced by Rs 100"

Corruption m the medical examina-
tion of the seamen

Shri Aarobindo Ghosal: 1 beg to
move

“That the Demand under the
head ‘Mercantile Marnne' be re-
duced by Rs 100"

Mal-admun-stration of Calcutta Ship-
png Office

Shri Anrobindo Ghesal* | beg to
move

“That the Demand under the
head ‘Mercdntile Marine' be re-
duced by Rs 100"

Failure to make the nstructors of
Training-ship of Calcutta permanent

Shri Aurobindo Ghosal: 1 beg to
move

“That the Demand under the
head ‘Mercantile Marnne' be re-
duced by Rs 100"

Failure to make the instructors and
professors of Marine Engineering
Trawmmng College of Calcutta perma-
nent

*Shri Aurobindo Ghosal: I beg to
move

“That the Demand under the
head ‘Mercantile Marine’ be re-
duced by Rs 100"
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Need to allot more funds for the
development of Marwne Engineenng
Tramning College of Calcutta

Shi Aurodindo Ghosal: I beg to
move

“That the Demand under the
head ‘Mercantile Marine’ be re-
duced by Rs 100"

Need to open a post-graduate course
in the Marne Engineenng Training
College of Calcutta

Shrt Aurobindo Ghosal: I beg to
move

“That the Demand under the
head ‘Mercantile Marme' be re-
daed by Rs W™

Inadequate welfare actimties for sea-
men

Shn Aurobindo Ghosal: I beg to
move

‘That the Demand under the
head ‘Mercantile Marine' be re-
duced by Rs 100"

Failure to increase the number of
Indien nationals in sea-men service
at Calcutta

Shr1 Aurobindo Ghosal: I beg to
move

“That the Demand under the
head ‘Mercantile Marine’ be 1e-
Juced by Rs 100"

Casual nature of service oy sea-men

Shri Aurcbindo Ghosal. 1 beg to
move

“That the Demand under the
head ‘Mercantile Marmne' be re-
duced by Rs 100"

Defects in the registration of sea-met

Shri Aurcbindo Ghesal- I beg to
move:

“That the Demand under the
head ‘Mercantile Marine’ be re-
duced by Rs 100"
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Shil Aurobindo Ghosal: I beg to
move

«That the Demand under the
head ‘Mercantile Marine’ be re-
duced by Rs 100"

CorryPtion in the registration of sea-
men

Shrt Aurobindo Ghosal- 1 beg to
move
«That the Demand under the

head ‘Mercantile Marine’ be re-
duced by Rs 100"

pevelopment of light-houses

Shri Aurobindo Ghosal. 1 beg ta
move

«That the Demand under the
head ‘Light-houses and Light-
ships be reduced by Re 100"

Derelopment of light-ships

Sbrt Aurobindo Ghosal: | beg tv
move

That the Demand under the
head ‘Laght-houses and Yaght-
ships’ be reduced by Rs 100"

Need for transport facility for school-
gong children for civil avaton
gmplo'yees

Shrt Tangamam: I beg to move-

‘That the Demand under the
head ‘Awviation’ be reduced by
Rs 100"

Need Jor fixing duty houn’oj’ chowki-
dars employed m cnl gvwation
depﬂ?‘tmt

Shrt Tangamani: I beg to move:
«fhat the Demand under the

head ‘Awviation’ be reduced by
Ry 100"
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Need for providing free marketing
tnips to employees working in our
of the way aerodromes

Shri Tangamani: I beg to move.

“That the Demand under the
head ‘Aviation’ be reduced by
Rs 100~

Need for giving gazetted holsdays and
Weekly offs to operational staff mn
civil aviation

Shr: Tangamani: 1 beg to move:

“That the Demand under the
head ‘Aviation’ be reduced by
Ro 100"

Fixation of semorty of clerks in civil
aviation department

Shri Tangamani: I beg to move

“That the Demand under the
head ‘Aviation’ be reduced by
Re 100"

Need for sanctioning of house rent
and compensatory allowance to ciol
avwation employees as applicable to
Central Government employees

Shri Tangamani: I beg to move: .

“That the Demand under the
head ‘Aviation’ be reduced by
Rs 100"

Need for expansion of ground facth-
ties in the aerodrome at Madura:

Shri Tangamani: I beg to move:

“That the Demand under the
head ‘Aviatian’' be reduced by
Rs 100”

Need for converting Madras-Madura-
Bangalore-Madras Circular route
mto daily service

Shri Tangamani: I beg to move.

“That the Demand under the
head ‘Aviation’ be reduced by
Rs lw’i|
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Way aerodrome grass was aguctioned
especuwally in Mohan Bgri, Dibrugarh

Shri Tangamani: I beg to move:

“That the Demand under the
head ‘Aviation’ be reduced by
Rs. 100.”

Wastage in purchasing of air-coolers
Shri Tangamani: I beg to move:

“That the Demand under the
head ‘Aviation” be reduced by
Res 100.”

Manner im which air-cooler s being
utilised in the Safdarjang aerodrome

Shr1 Tangamani: I beg to move.

‘That the Demand under the
head ‘Aviation’ be reduced by
Rs 100"

Need for framing at an early date
Service Code and Recruitment Rules
for the employees of Civil Avation
Department

Shri Tanganmani: 1 beg to move:

“That the Demand under the
head ‘Aviation’ be reduced by
Re 100.”

Need to construct terminal buildings
on scheduled routes

* Shn Tangamani: I beg to move-

“That the Demand under the
head ‘Awviation’ be reduced by
Rs. 100.”

Need to construct Quarters for Civil
Aviation  staff mn  Hyderabad,
Pathankot and Gwalior

Shri Tangamani: I beg to move:

“That the Demand under the
head ‘Awviation’ be reduced by
Rs, 100”

Need for paywmg compensatory allow-
ance to civil amation employees
Qazigund, Banihal and Chandigarh
as applicable to other Central Gov-
ernment employees
Sarl Tangamani: I beg to move.

‘“That the Demand under the
head ‘Aviation’ be reduced by
Rs. 100.*
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Attitude of the Administration towards
civil aviation department employees
union

Shri Tangamani: I beg to mave

“That the Demand under the
head ‘Awviation’ be reduced by
Rs. 100"

Allotment of ciml avwtion quarters
to non-government employeees m
many centres like Bombay, Jawpur
and Safdarjang

‘Shri Tangamani: I beg to move:

“That the Demand under the
head ‘Aviation’ be reduced by
Rs 100"

Msuse of vehicles for conveyance by
aerodrome officers especuwally in
Delhi, Amritsar and Trivendrum

‘Shri Tangamani: I beg to move

“That the Demand under the
head ‘Aviation’ be reduced by
Rs. 100.”

Natwnalisation of private air-com-
panies

Shri Aurobindo Ghosal: I beg to
move:

‘“That the Demand under the
head ‘Aviation’ be reduced by
Rs, 100

Asr-route of new-scheduled plans

Shri Aurobindo Ghomal: I beg to
move:

“That the Demand under the
head ‘Aviation' be reduced by
Rs. 100.”

Development of Dum Dum Aerodrome

Shri Aurobindo Ghosal: I beg .to
anove:

“That the Demand under the
head ‘Aviation' be reduced by
Rs. 100."

APRIL 3,
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Congestion in the Dum Dum Air-port

Shri Awrobindo Ghosal: I beg to
move:

“That the Demand under the
head ‘Aviation’ be reduced by
Rs 100"

Need for air-port in Behala of West
Bengal

Shri Aurobindo Ghosal: I beg to
move

“That the Demand under the
head ‘Aviation’ be reduced by
Rs 100.”

Accident unit in Dum Dum Air-port

Shri Aurobindo Ghosal: I beg to
move’

“That the Demand under the
head ‘Aviation’ be reduced by
Rs 100.”

Need for nationalisation of non-sche-
dule air lines

Shri Muhammed Ellas: |
move:

“That the Demand under the
head ‘Aviation’ be reduced by
Rs 100"

beg to

QOccupation of lower type of barrack
aecommodation by high officwals te
avoid paying standard rent in type
of accommodation they are entitled
to

Shri Muhammed Elfas: I
move:

‘“That the Demand under the
head ‘Aviation’ be reduced by
Rs, 100.”

beg to

Inadequacy of staff for wmportant
operational purposes like fire fight-
wmg etc.

Shri Mghammed Elias:
move

‘That the Demand under ¢he
head ‘Aviation’ be reduced by
Rs, 100"

I beg teo
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Undesirability of employing unskilled
workers in hazardous jobs like fire
fighting services.

Shri Muohammed Elins: I beg to
move*

“That the Demand under the
head ‘Aviation’ be reduced by
Rs 100"

Irregular supply of liveries to the staff

Shri Mohammed Elias: I beg to
move

‘“That the Demand under the
head ‘Awviation' be reduced by
Rs 100"

Undesirabslity of trainee pilots taking
alcoholic drinks in the bars attach-
ed to the Flying Clud at Delh:

Shri Muhammed Ellas: I beg to
move

“That the Demand under the
head ‘Awviation’ be reduced by
Rs 100"

Sanction of specul allowances to
Gazetted officers working wn the
civil aviation traiming centre

Shri Muhammed Elias:
move

“That the Demand under the
head ‘Awviation’ be reduced by
Rs 100"

I beg to

Annual eye test for the aerodrome

staff

Shri Muhammed Elias:
move

“That the Demand under the
head ‘Aviation’ be reduced by
Rs 100"

I beg to

Rationahisation of work-shops
Department

Shri Mubammed Elfas:
move-

“That the Demand under the
head ‘Awviation’ be reduced by
Rs 100"
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Provision of furniture i the ovarious

offices of Civil Aviation Depart-

ment

Shri Muhammed Eliss: I beg to
move

“That the Demand under the
head ‘Aviation’ be reduced by
Rs 100"

Recrustment to the post of Director of
Traiming and Licensing

Shri Muhammed Elias: I beg to
move

“That the Demand under the
head ‘Aviation’ be reduced by
Rs 100"

Amomft spent in furnishing the office
of the Controller of Aerodromes,
Delh:, beyond the lad-down stand-
ard

Shri Muhammed Elias:
move

‘“That the Demand under the

head ‘Aviation’ be reduced by
Rs 100"

I beg to

Top heavy admimistration wn the Cin®
Avuation Department

Shri Muhammed Elisas: I beg to
move

‘That the Demand under the
head ‘Awviation’ be reduced by
Rs 100"

Agartalea aiwr crash

Shri Aurobindo Ghossl: I beg to
move

‘That the Demand under the
head ‘Aviation’ be reduced by
Rs 100"

Amalgamation of Indian Arwrlmes Cor-
poration with the Amw-India Inter-
aational Corporation

Shri Aurobindo Ghosal: I beg to
move

“That the Demand under the
head ‘Awiation’ be reduced by
Rs 100"
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Formation and composition of the
Board of Airlines Corporation

Shri Aurobindo Ghosal: I beg to
move

“That the Demsand under the
head ‘Aviation’ be reduced by
Rs 100™

Formation and composition of the
Board of Air-Indua International

Shri Auarobindo Ghosal: I beg to
move

“That the Demand under the
head ‘Awiation’ b& reduced by
Rs 100"

»
Loss wncurred by the Indian Awrhines
Corporation

Shri Aurobindo Ghosal: I beg to
move

“That the Demand under the
head ‘Aviation’ be reduced by
Rs 100"

Approach Road to Santa Cruz aero-
drome of Bombay

Shri Aurobindo Ghosal: I beg to
move

“That the Demand under the
head ‘Awviation’ be reduced by
Rs 100™

A
Need to allocate more funds for flymng
clubs

Shri Aurobindo Ghosal: 1 beg to
move

‘“That the Demand under the
head ‘Aviation’ be reduced by
Rs 100"

Need to encourage Glidimg Clubs
Shri Aurobindo Ghosal: 1 beg to
move,

“That the Demand under the
head ‘Aviation' be reduced by
Rs 100"

APRIL 8, 1950
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Need to provide Dbetter amenities to
the Civil Avwation employees

Shri Aurobindo Ghossl: I beg to
move

“That the Demand under the
head ‘Aviation’ be reduced by
Rs 100"

Need to improve the service condstion
of Civnil Awation employees

Shri Aurobindo Ghosal: I beg to
move

“That the Demand under the
head ‘Aviation' be reduced by
Rs 100"

Non-payment of compensation for the
lands acquired for Dum Dum agro-
drome for the last 15 years

Shri Aurobindo Ghosal: I beg to
move

“That the Demand under the
head ‘Awviation’ be reduced by
Rs 100"

Need to increase the seats reserved for
Imphal from 4 to 8 n the datly
scheduled service of Indian Asrlines
Corporation from Calcutta

Shri L. Achaw Singh I beg to
move

“That the Demand under the
head ‘Aviation’ be reduced by
Rs 100"

Need to construct bndges on National
Highways m Onssa

Shri B. C Mullick: I beg to move,

“That the Demand ‘'mnde: the
head ‘Central Road Fund’ be re-
duced by Rs 100"

Lapsing of the grants to States from
the Central Road ¥und

Shri Aurobindo Ghosal: 1 beg to
move

“That the Demand under the
head ‘Central Road Fund’ be re-
duced by Rs 100.”
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Need for expansion of the scope of
utilising of the Central Road Fund

Shrl Aurobindd Ghosal: 1 beg to
move:
“That the Demand under the
head ‘Central Road Fund’ be re-
duced by Rs. 100."

MT of strengthening the bridges
on the National Highway between
Ernakulam ang Nagercoil

Shri Puanoose: I beg to move:

“That the Demand under the
head ‘Communications (including
National Highways)’ be reduced
by Rs. 100"

Need for promding a pontoon bridge
at the Maghanad: n~r Buudhgarh

Shri P. K. Deo: I beg to move.

“That the Demand under the
head ‘Communications (including
National Highways)’ bhe reduced
by Rs 100"

Submersion of the 3aitarin. Bridge
on the National Highwey 2o, 8 hy
the Bhimkund Project

Shri P K. Deo: 1 heg 10 move.

“Thatethe Demand under thc
head ‘Communications :including
National Highways,' be reduced
by Rs 100"

Need for wmetalling and replacing
wooden culverts by J C. culverts
along the National Highway No. 8
between Sambdalpur and Keonjhar-
garh
Shri P. K. Deo: I heg ‘o move:

‘“That the Demand under the
head ‘Communications (including
National] Highways)’' be reduced
by Rs 100"

Desrability to set up transport co-
operatives for Tunnwg goo's trans-
port service in Oriica

Shri P. K. Doo: I beg to move:
“That the Demand under the
head ‘Communications (including

Nationa]l Highways)' be reduced
by Re. 100"
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Need for completion of the ‘amodar
pridge on the National highway
jrom Calcutta to Bombay.,

$hri Aurobindo Ghosal: 1 beg to
move’

“That the Demand under the
head ‘Communications (including
National Highways)’ he reduced
by Rs. 100"

Need for completion of Ruvnarayan
bridge on the National highway
from Calcutta to Bombay

shri Aurobindo Ghosal: I beg to
move*

“That the Demand under the
head ‘Communucations ¢wncluding
National Highways)’ ke reduced
by Rs 100"

Need for oproper maintenance of
National H.ghw1ys

ghri Aurobindo Ghosal: I beg to
move

“That the Demand under the
head ‘Communications (including
National Highways)’' bhe reduced
by Rs 100"

Question of reduction in the strength
of trainees mn the Hwmdustan Ship

Building Yard
ghri Punnoose: I beg to move:

“That the Demand under the
nead ‘Miscellaneous Departments
and Other Expenditure under the
Mimistry of Transport and Com-
municat ons’ be reduced by
Rs 100™ *

Fa'lure of Ganga-Brahmaputra Water
Transport Board in finding the solu-
tion for the prodblems of silting

Shri Aurobindo Ghosal: I beg to
move:

“That the Demand under the
head ‘Miscellaneous Departments
and Other Expenditure under the
Minjstry of Transport and Com-
munications’ be reduced by
Re, 100.”
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Need for proper supervision over loan
granted to the Joint Steamer Com-
panies

Shri Aurobindo Ghosal: I beg to
move:

“That the Demand under the
head ‘Miscellaneous Departments
and Other Expenditure under the
Ministry of Transport and Com-
munications’ be reduced by
R‘l. 100.”

Need for implementation of the re-
commendations of the rail-Sea Co-
ordination Committee.

Shri Aurobindo Ghosal: I beg to
move:

“That the Demand under the
head ‘Miscellaneous Departments
and Other Expenditure under the
Ministry of Transport and Com-
munications’ be reduced by
Rs. 100.”

Delay in the submission of the report
of the Inland Water Transport Board

Shri Aurobindo Ghosal: I beg to
move:

“That the Demand under the
head ‘Miscellaneous Departments
and Other Expenditure under the
Ministry of Transport and Com-
munications’ be reduced by
Rs. 100.”

Need for comstruction of Terminal
Building at Madurai and Vijaya-
wada aerodromer

Shri Tangamanl: I beg to move:

“That the Demand under the
head ‘Capital Outlay on Civil
Aviation’ be reduced by Rs. 100.”

Inadequate provision for construction
of residential quarters for emplo-
yees '

Shrl Tangamaui: I beg to move:
“That the Demand under the

head ‘Capital Outlay on Civil
Aviation’ be reduced by Rs. 100.”

APRIL 8, 1989
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Need for widening of Runway in
Madurai aerodrome for <vecelving
bigger aircrafts

Shri Tangamani: 1 beg to move:

“That the Demand under the
head ‘Capital Outlay on Civil
Aviation' be reduced by Rs. 100.”

Need for construction of Puced build-
ing for the Madurai Aerodrome

Shri Tangamani: I beg to move:

“That the Demand under the
head ‘Capital Outlay on Civil
Aviation' be reduced by Rs. 100.”

Purchase of Viscounts by Indian Air-
lines Corporation

Shri Tangamani: I beg to move:

*“That the Demand under the
head ‘Capital Outlay on Cvil
Aviation’ be reduced by Rs. 100.”

Reasons for paying 13} per cent extra
in the purchase of first set of Vis-
counts from Vickers by Indian Air-
lines Corporation

Shri Targamani: I beg to move:

“That the Demand under the
head ‘Capital Outlay on Civil
Aviation' be reduced by Rs. 100.”

Liquidated damages collected from

Vickers for the first contract for §
Viscounts by Indian Airlines Cor-
poration due to delayed delivery

Shri Tangamani: I beg to move:

“That the Demand under the
head ‘Capital Outlay on Civil
Aviation’ be reduced by Rs. 100.”

Need to develop Paradip as major port

Shri B. C. Mullick: 1 beg to move:

“That the Demand under the
head ‘Capital Outlay on Ports’ be
reduced by Rs. 100.”
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Need to have a major port at Paradip
in Orissa

Shri P. K. Deo: I beg to move:

“That the Demand under the
head ‘Capital Outlay on Ports’
be reduced by Rs. 100.”

Delay in selecting the site for the
second shipyard in .spite of the
report of the U.R. Shipyard Mis-
sion

Shri P. K. Deo: I beg 10 move:

“That the Demand under the
head ‘Capital Outlay on Ports’ be
reduced by Rs. 100.”

Dredg.ng and improving the Chand-
bali port in Orissa

Shri P. K, Deo: I beg to move:

“That the Demand under the
head ‘Capital Outlay on Ports’ be
reduced by Rs. 100.”

Need to pay compensation for the land
taken in Deogarh and Kuchinda
sub-divisions of Sambalpur Dis-
trict, for improvement of National
Highways,

Shrl P. K, Deo: I beg 0 maove:

“That the Demand under the
head ‘Capital Outlay on Roads’
be reduced by Rs 100.”

Need for having oll-weather road
communication for Tripure and
Manipur with the rest of Assam

Shri P. K. Deo: I beg to move:

“That the Demand under the
head ‘Capital Outlay on Roads’ be
reduced by Rs. 100.”

Need for having all-weather road
communication between  Rudra-
prayag and Kedarnath and between

Bela-Kochi and Badrinath iA Uttar
Pradesh.

Bhrl P. K. Deo: I bez to move:

“That the Demand under the

head ‘Capital Outlay on Roads’ be
reduced by Rs. 100.”
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Desirability of providing more dak
bungalows and rest houses with
modern amenities along the Hard~
war-Badrinath-Kedarnath route.

Shri P. K. Deo: I beg 10 move:

“That the Demand under the
head ‘Capital Outlay on Roads’
be reduced by Rs 100"

Construction of the Gangtok-Nathula
Road in Sikkim

Shri P. K. Deo: I beg io move:

“That the Demand under the
head ‘Capital Outlay on Roads' be
reduced by Rs. 100.*

Need to construct bridges on the
Mahanadi, the Biropa, the Brahm~
ani, the Baitarini along the Na-
tional Highway No. § Dbetween
Cuttack and Balasore.

Shri P. K. Deo: 1 beg to move:

“That the Demand under the
head ‘Capital Outlay on Roads’ be
reduced by Rs. 100.”

Need to widen the culverts on the
National Highways between Sambal-
pur and Rairakhol

Shri P. K. Deo: I beg to move:

“That the Demand under the
head ‘Capital Outlay on Roads’
be reduced by Rs, 100.”

Need to have the Calcutta-Bhubanes-
war-Hyderabad air service extend-
ed to Madras.

Shri P. K. Deo: I beg to move:

“That the Demand under the
head ‘Other Capital Outlay of the
Ministry of Transport and Com-
munications’ be reduced by
Rs. 100.”

Working of the Hindustan Shipyard
(Private) Limited, Visakhapatnam
L]

Shri P. K, Deo: I beg w move:

“That the Demand under the
head ‘Other Capital Outlay of the
Ministry of Transport and Com-
munications’ be reduced by Rs.
100.”
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Delay w» construction of Imphal-
Tamenglong Road and Cachar Road
in Man:ipur,

Shri L Achaw Singh: I beg to move

“That the Demand under the
head ‘Other Capital Outlay of the
Mimistry of Transport an@ Com-
munications’ be reduced by
Rs 100"

Mr. Deputy-Speaker: These cut
motions are now before the Rouse

Shri M. R Masani (Ranchi-East)
Mr Deputy-Speaker, I would like the
House to focus its attention on a very
much more mundane and pedestrain
subject than the exst.ng subjects
that we have been discussing durmg
the last few minutes

1 realise that i1t 1s a hard task to
settle down to the problems of the
development of road transport In
the last nine or ten months, along
with my colleagues Shr1 Harish
Chandra Mathur and Shn C R
Pattabht Raman, I have had the
opportunity of making a detailed
study and investigation of the condi-
tons of road transport in different
parts of this country and I am sure
we have benefited by the experience
that we have obtaimned from this
investigation Unfortunately, the
report of the Committee appointed by
Government, the Road Transport Re-
organisation Committee, could not be
presented to Government in time for
1t to form the basis of discussion
today But it 18 now in the hands of
the Government and I do hope that it
will be found possible later this
Session or, if that 1s not possible, at
the beginning of the next Session to
have a discussion of that Report and
ths very wide ground it covers

Now, there are three separate
aspects af road transport development
to which I would hike to invite atten-
tion of the House Since the Railway
Budget was presented there has been
some lund of a campaign by the Rail-
wav Board to put pressure for retard-
ing the development of road transport
in this country It started with the
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Rallway Minister’'s budget speech on
18th February, then there was a press
conference, and on the 25th of that
month there was a reply by the Rail-
way Minster m the Upper
House when he again repeated
the 1dea that any duplication
of transport facilities was a waste
of national resources Now, the
absence of duplication 1s monopoly
and there 1s noadoubt that there is
an element of monopolistic thinking
in the case that has been presented
by the spokesmen of the Railway
Board So it becomes necessary once
again to consider what should be the
broad basis of our national policy in
regards to the co-ordination and
competition of various forms of trans-
port 1n our national lfe

Two or three arguments are given
by the railway spokesmen in support
of their view that road transport
should not be allowed to thrive
wherever railways exist and can carry
the traffic The first argument 13 the
protection of the investment made by
the country in the railways which
1s undoubtedly substantial The
national investment on the railways
18 of the order of Rs 975 crores
But 1t so happens that it 1s not as
considerable as the national 1invest-
ment 6n roadways Now, the mnvest-
ment on roads and the vehicles which
ply on the roads, which are also a
national investment, 1§ much larger
and 1t 1s of the order of Rs 1400
crores Indeed, the figures show that
the national investment in road trans-
transport exceeds that in all forms
of transport and communication in
thic country Here are the figures:

Crore
Rs.
Ratlways 978
Water transport, ports, ship-
yards etc 208
Postsand Telegraphs and broad-
casting 100
‘Two Airlines Corporations 16
‘Telephone industries 10
Muscellaneous 4
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making a total of Rs 1310 crores in
all, including railways, as oppused to
Rs 1400 crores for road transport
alone. These aré approximste figures,
but they give a good corrective to
those who think that the investment
in railways 13 so profound that every-
thing must be done to safeguard it
and to give it priority.

The fact 1s that the national invest-
ment 1n road transport 1s not being
properly utiized today, and if there
1s a wastage of national resources it
is on the roads and not on the rail-
ways The Planning Commission
have given the figures that in 1955
we had 1n this country 158 vehicles
pc: mile of road, a very low figure.
considering that even in Ceylon there
are 8 vehicles per road mile In
the United Kingdom there are 25 and
the USA 21. So, if there 1s any
wastage of national resources or in-
vestment 1t 1s primarily on the road-
ways of India.

Another argument given 1s that the
railways carry goods chcaper than
the roads That argument may be
factually true for up to this day the
cost of carrying goods per ton mile
may be shightly lower on the railways
than on the roads But, similarly,
because carrying goods by bullock
carts 1s very much cheaper than
carrying goods by railways, I hope
it would not be argued that there-
fore railways should be stopped from
plying wherever bullock carts can
travel The same factor that makes
the railways nationally more valuable
to thus country than a bullock cart
also operates in favour of roads against
railways and that is the factor of
speed After all, transpoit 1s the
annihilation of distance, and annihila-
tion of distance in the minimum span
of ime. And the roads are superior
to the railways, they are far superior
to the railways in speed, just
as the railways are superior
to the bullock-cart. It may not
be known that the average mile-
age covered by a railway wagon in
India today is round about 48 miles
per day. As against that, the aver-
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age distance covered by a road truck
1> 150 mules, over three tumes as fast.
Therefore, to say that roads may not
compete with railways would mean
retarding the economic development
and growth of our country in a field
which 15 so vital to the success of our
plans

There are many reasons why con-
sumers prefer sending their goods or
travelling by road in preference to
rallways Speed 1s one of them,
absence of pilferage 1s another; sup-
ply from door to door is the third,
and the spirit of service, as opposed
to the ways of the bureaucracy and
officialdom 15 the fourth All these
factors make the consumer prefer
roads to raiways, where these factors
are missing

In fact, 1t 15 argued that if restric-
tions on road transport are removed,
if road surfaces are modernised and
truck trailers are put on the roads,
the cost of road transport will come
down further in this country and it
will be possible for the roadways to
compete with the raillways even for
distances of over 1,000 miles After
all, in the United States of America,
the roadways are able to compete
with the railways from coast to coast,
# longer distance than what I have
mentioned

A third argument of the railways
1s that they carry coal at concessional
rates and because they carry coal at
concessional rates they must be
allowed to charge higher rates on
other fimished goods, and the roads
must not be allowed to compete with
them It 1s true that the .railways
do carry coal without making any
profit But that 1s of their own
choice If they wish to raise the coal
rates, 1t is up to them to do so. And
1f the, Government of India feel that
in the national interest coal freight
should be kept low, then the correct
method of doing this is for the Gov-
ernment of India to give a subsidy
to the railways to the extent of the
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concession that they want the rail-
ways to give the freight on coal. A
hidden subsidy by mulcting one set
of consumers for the benefit of another
set of consumers 1s not only unsound
in pringple but it also disturbs the
pattern and makes 1t difficult for the
country to know what 13 happening
Therefore, sound finance requires that
this concession be withdrawn and if
the Government of India wish that
concession to be maintained, then
Government must vote a subsidy to
the railways for carrying coal cheap
It should not be possible for the
rallways to mulct the other consumers
by raising their freights on other
goods so that the consumers of coal
may benefit, that 1s, one set of con-
sumers benefit at the cost of another
set of consumers Therefore, 1t can
be seen that all these three argu-
ments are very dubious

The fact 1s that, throughout the
world today road transport is over-
taking raillways as the progressive
and modern form of transport It is
a technological change Just as you
move from the bullock-cart to the
horse and from the horse to the rail-
ways, we are now moving on as &
world from railways to road transpo
or motor transport, and to try to s
this progress 1s like Mr Partington
with a broom trying to sweep back
the waves of the sea

Let me give a few figures to show
how rapid and decisive 18 the change-
over from railways to roadways
throughout the world. In Italy
between 1938 and 1954, the share of
the railways the traffic declined from
88°8 per cent to 31 per cent, whereas
that of road transport rose from 31-2
per cent to 69 per cent. In Sweden
between 1825 and 1958, railway
passenger coaches increased by 18 per
cent but motor buses increased six-
fold. Railway wagong declined from
59,000 to 56,000 while trucks increased
from 19,000 to 112,000. In the U.S.A.
between 1939 and 1958 goods traffic on
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the railways increased by 83 per cent
but that on road increased to 289 per
cent Railway passengers increased
by 35 per cent but road passengers
went up by 118 per cent. In the
U S.S.R., which 1s relatively backward
in transport, even there the ratio of
road to raillway mileage 1s 22:1 as
opposed to only 9.1 1n our own coun-
try DBetween 1940 and 1957, the
number of motor vehicles quadrupled,
that 1s, the manufacture of motor cars
and motor vehicles multiphed four
times, and today the Soviet Union 1s
the second largest producer of motor
vehicles, next only after the United
States of America

There you have a complete picture
of the world advancing in a certain
way and 1 do feel that while we have
all goodwill for our raillways and want
them to survive, we cannot go against
world technelogical trends and try
to reverse the wheels of progress in
our own country We ghall be hurt-
mg our own country and in the end
it will not help the Railways

There i1s a very important principle
involved 1n all thus and that i1s that a
sound policy would lie 1n a combina-
tion of two factors ‘The first 1s the
freedom of choice of the consumer to
decide by what method of transport
he or his goods will be carried. That
18 a principle that every democracy
must respect

The second principle 1s as to how
best to utibse the national resources,
taking a broad view of both sides—
indeed, of all sides because you have
got airways and waterways also.

So far as the principle of recpec'tinag
the choice.of the consumer is concern-
ed, that 1s a principle that has been
accepted by numerous Committees ap-
pomnted by our Government. 'The
Motor Vehicles Taxation Enquiry
Committee, 1950, the Taxation En-
quiry Commission of 1853-54, the
Study Group for Transport Planning
of 1033 and the Esttmates Committee
of Parliament in its Report in 1986-37
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have all urged that in a free society
such as ours, nothing should be done
to thwart or distort the pattern of
choice of the ‘consumers of this
country. They must be given a choice
to go by road or to go by railways, as
they desire or to send their goods in
either manner.

Also, mternationally, this principle
has been given sanctity by all world
bodies which are concerned. The
Third World Meeting of the Inter-
national Road Federation in October
1958 supported by the International
Union of Railways, the International
Road Transport Union, the Interna-
tional Union of River Navigation and
the European Conference of Ministers
of Transport, has endorsed the princi-
ple which 1s that “the user should en-
joy unrestricted freedom of choice
among the means of transport. Nothing
should be done which would hinder
the development of any particular
form of transport or disguise the
advantages it could offer or which
would discourage its use in order to
provide artificial support for any
alternative form of transport”

In our own Parhiament, when the
Railway Budget was being discussed,
we had a very impressive unanimity
of opinion which was expressed by
hon. Members of all Parties in both
Houses of Parhament and we saw
that the plea of the hon. Railway
Minister to assert some kind of a
monopoly was rejected with emphasis
by all speakers in both Houses of
Parliament That was a demonstra-
tion of public opinion which was im-
Pressive and I am recaling it now
because I would like the hon. Minister
of Transport and the hon. Minister of
State in the Ministry of Transport and
Communications to feel that Parlia-
ment is behind them in anything and
everything that they may legitimate-
ly do to advance the cause of road
transport and that we hope and the
House hopes that they will not allow
themselves to be put under any pres-
sure by the Railway Board, which I
consider to be the most powerful
vested interest in this country.

CHAITRA 18, 1881 (SAKA)
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The real trouble 1s that in the last
few years the national investment of
capital in the Railways has exceeded
reasonable proportions. In the First
Plan the General Revenues contribut-
ed to the Rallways was Rs, 140 crores.
During the Second Plan, this figure
thas gone up to Rs. 700 crores. In a
speech that I made in this House on
the 27th March last year I had sug-
gested that this was an over-invest-
ment, that the Railways did not really
meed all thiz amount, nor half the
amount of foreign capital which this
country was expending abroad, and
that this amount could very well be
diverted partly to roads which would
give much better dividends if so in-
vested. Today, the Railways come
and say that the shortage of wagon
loads has ended and that they have
got wagon space to give. In other
words, they are over-developed 1in
relation to the needs of the consumer.
If this 1s true, 1t is a warning to our
Government not to invest any more
capital resources or foreign capital in
the development of Indian Railways,
to realise that they have now reached
their peak and to duvert to road
transport, aviation and waterways
any capital resources and foreign ex-
change that they may have to spare

Only yesterday, I was reading the
address of the Chairman of the Indian
Mining Association at the annusl
meeting of that Association in Cal-
cutta on the 26th March and it did not
seem altogether to confirm the claim
of the Railways that wagons are
avallable wherever they are wanted
to carry goods. Coal 1s something
which the Railways specialise in and
give a concession for and yet the
Chairman of the Association com-
plained that the Rallways are not able
to handle the goods, that is the coal
that need to be transported. I will
quote just two sentences from his
speech —

> “. . loading on the South East-

ern Railway showed a reduction in

1958, when compared with the pre-

vious year"

Then he goes on to say:
“Unfortunately, despite the
strongest representationg made, the
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Railway Board appear to be able to
offer little hope for improvement
during the Second Five Year Plan
period and the collieries served by
the South-Eastern Railway in
Bengal and Bihar has had no aiter-
native but to defer their schemes
for increased production”

So, I would suggest that the Rail-
ways attend to their primary task of
carrying the coal and other freight
that 1s offered to them and do not
adopt a policy which might savour of
being a “dog m the manger” attitude
and trying to stop others from doing
what they can do to serve the coun-
try In fact, the railway traffic shows
a very healthy increase In 1955-56 1t
was 114 million tons In 1956-57, it was
124 million tons In 1957-58, 1t was 132
rmillion tons and in 1958-59, 1t was 137
rlhion tons The Railways, which
are domng so well, should not grudge
similar development, even 1f 1t 1s
facter, to other forms of transport and
I wish that this attitude that they
show of trying to retard others' deve-
lopment would be given up I hold
the view that there i1s ample scope 1n
this country for the further develop-
ment of both Railways and roads Let
not one come in the way of the other
It will be many years before one
needs to tread on the toes of the other
and meanwhile let us shed restrictive
attitudes and welcome an all-sided
development, both of our Railways
and roads

Before I conclude, a brief word on
two small topics—not small topics,
but a very brief word on two big
topics The first 1s the increased duty
on diesel o1l which forms part of the
present Budget Motor taxation in
India 1s already heavy The average
motor vehicle m India pays Rs 2,070
per annum in taxes as opposed to
Rs 1,192 average in Europe, which ‘15
much more developed and much more
prosperous This 1s hardly the time
to cost further burdens on an 1ndus-
trv, that is, road transport, which is
already heavily taxed. The idea that
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foreign exchange can be conserved by
imposing this duty 1s a very doubtful
proposition ‘As we “all know, the
pattern of production of our refineries
1s such that they can produce more
petro] than this country needs but not
as much @esel 011 and kerosene as this
country needs It seems that the im-
balance in this produttion between
petrol on the one side and diesel on
the other cannot be rectified beyond
certain very modest limits In this
context the levying of a slightly in-
creased duty on diesel 1s not gomng to
<top people from using it, because the

relative efficiency of diesel 18
so powerful that, n spite
of this additional taxation,
motor operators will still want
to use diesel o011l and diesel

powered engines If you go further
and start stopping people from making
diecel engines or using diesel engines,
then you are going to spend more
foreign exchange on that change-over
to petrol engines than you would save
by not importing diesel o1l because
today with one exception, all truck
manufacturers in this country are
making vehicles powered with diesel
cngines and most trucks are using die-
sel engines If, now, you ask these
trucks to change over to petrol en-
gines, these engines will have to be
made The machinery to make these
engines will have to be imported or
the engines will have to be imported.
The amount that you would spend on
mmporting petrol engines OF the capi-
tal goods to make petrol engines will
be even more than what you would
save by not importing diesel oil to
the extent the country requires My
plea to the Transport Minister, there-
fore, would be to urge on his colleague
the Finance Minister and the Govern-
ment the necessity of finding the
necessary foreign exchange for some-
thing which serves the 600,000 vil-
lages of our country, which, really, is
something that touches the life of the
villager either in hig person or in the
marketing of his goods, and not ¢o
think only of building big factories so
that the foreign exchange needs of
the countryside continue to be ignored.
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The other point that I wouid like
to make is the inadequate supply of
vehicles I shall finish with that The
demand for vehiclds far outstrips the
supply We, therefore, find, there 1s
a premium market in motor trucks
developing in this country

An Hon Member: Motor cars too'

Shri M. R. Masani: and motor cars
too, as my hon friend says We are
lagging sadly behind 1n respect of
motor vehicles May 1 say that no
road transport development is possi-
ble unless the vehicles are there to
put on the road The Transport Com-
missioners’ Conference, which met in
Mussourie n October, 1957, recom-
mended an increase by 100 per cent
over the existing goods vehicles in the
country by 1960-61 Let us have this
100 per cent and say, let there be only
a 50 per cent increase Even so, 1t
would mean 60,000 vehicles for goods
transport plus 35,000 for passenger
transport, making a total of 95,000
vehicles To that we have to add an-
other 55,000 to replace the old vehicles
that are gomng off the road or should
go off the road by reason of wear and
tear Therefore, the total require-
ments of this country by 1960-681 are
150,000 vehicles

Let us see what is actually hap-
pening In 1956, we only produced
14 000 vehicles The Minister of State
mn this House stated on 27th March
1958 that the target for 1957-60 should
be 136,000 vehicles, the balance of
150000, thus making 150,000 That
would be just sufficient for our na-
tional needs But 1t 1s also a fact that
as against these targets, very little is
being produced Actual production
for 1957-58 15 20 per cent less than the
estimated figures given by the Muns-
ter of State, and tn 1958-59, we have
done much worse Actual production
18 55 per cent less than the target laid
down by the Minister of State in this
House on 27th March, 1958 That being

case, I believe, the Transport
Minstry woulq do well to bring its
weight to bear on other departments
of Government 1o see that foreign ex-
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change and licences or permits to
manufacture cars that are today baing
denied are made forthcomung I be-
heve that the Transport Ministry
should have as much of a say in re-
gard to the manufacture of cars and
eommercial vehicles as the Minstry
of Commerce and Industry in whose
portfolio this subject today falls I
do urge that the Planning Commussion
s1t with these two Ministries and that
the point of view of the Transport
Ministry in regard to development of
road transport mught be taken mto
account when the licensing and grant
of foreign exchange permits 1is made
by the Ministry of Commerce and In-
dustry It seemg to me that they have
as much right to have a say in that
matter as the other Ministry 1 do
hope that our able and dynamic Minis-
ter of Transport will throw even a
little more of his weight behund this
need of the country than he mught
have been doing, without our know-
ledge, 1n the past year, which, I am
sure, he has been doing

In conclusion, may I say that the
purpose of the remarks that I have
Just made as 1s evident, 1s to give
more strength, if I may say so, to the
elbows of the Minustry of Transport
They are in charge of a very wvital
Iink 1n our economuc chain, a link that
opens up our villages to the ports and
the cities and which brings the
peasants’ produce and foodgrains to
the market, a ink which serves the
poor man where the railway doeg not
touch his village or come anywhere
near it I want to assure the Minis-
ter of Transport and his colleague that
this House wishes them well and it
hopes that they will stand up for the
very vital service that they represent,
and that, with redoubled effort, they
will be able to give 1t the place which
1t deserves in our national life

ft e fag  (Fvond)
iteqw WERA, FewwT O ¥ G
& s AET A ATORY Y Feremar § WK
I9 WY Wt ST STwTEy fiar § )
e widely & 3¢ WA, eus Wy
ot qaw ¥ v ey Iqfees gt

.
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¢ Qo @R ¥ g Iw GO Lo
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fasgwr o srolY, feegwr g omoly
W ZrY &7 wEAT A a4, Ty K9 @
Tgr feard 37 1 A ox WAt @
qHT 4% AET TG T AHAT | wAwaAT
¥ g1 AT wY oAy ), aug ¥ €9
¥ g% ¥Y 7g srg frard T, W) wr
¥ g wvA warE W OE 78 faar
Ey @ o g A fis gmfash
& gur ar |

v & fafafedy axmmar g 1 oY
Fawte gafa grar @ fe sw Qe amar ,
TIEE WTAT § &Y AF FT ARAT 9 o
ATt § WYX 2T Oy gaer Ay e &
fe g AR OFER R FTA AT
I 2TTE WraT ¢ A W(F BT I <o A
FI % ATAT § W A GIreAT w7 9T §,
IaH g et frer Smar § Wk arEr
sraf yrr 1 xafan e ag
& W= 9 N wEw AT A A HF
frgram ared § Wi fom Y fawar sy
Tfgd 1+ ww At dwfor waw B
¥ e gilr wifgd Wi gaR gw e
®Y avlt  wga wraemwR it § st
W W QAT Iga wAwaw Q)
WIS werwar & w0 WY qey T faeq
Mo IR Y rE g @ A
st e & ¢ Wi o gt
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Foaeft §F €1 AfeT o ow fawe
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(=Y Tva fag)
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W ERf 2 GFAT @ 1

g FO9 % WO THYT L™
ey s d ) @ WA
Yo FUNT ¥ F FT Co FUT TI4T
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%o W{IT TYYT [ &, FT T7AT R0 A
¥ &< ®AT ¢, Iq ¥, OF 27 ¥ gACT
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g qrt @ o § g A ¥ww 0¥
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¥ feqr ay o fad g wQW s
wighe YT WY frarammr | gw g el
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%0 § ¥ Y vy ¥R fs o xfemm
dufay weadt . a7 figsr wfs
g1 T v WA To AATIEE
YUY FFIAT 7 7T 74T @ AT LA ®AT
Fovt R YT IAT &1 wWw
KT T WY ¢ 1T AT E AT 9 4
FEaT T § @} AT T @Y

WA 7 I RITL 3 FQAT T JHTT |

¥ fagr S & 3w & Y sewy 9@y
¢ fe ofiew v @Y 1 OAY Frafaay
¥ ¥gT TUTRY IR AT O WY &

wa Wiy ¥ fe gm0 w =fgd
2 AW oo T I § I@ AT oA
TR gF 9 ®OT vqaT Afgd 4 WA@Y
3 VT TAT WATE gUT 9T I A & WA
oF JaT A A &1 T 0 wE TEAT
aifex #g1 & @ 7 S gHI
ZATE § & AT T FT 3 Y QAW
oTed QT i & fafer 7 e @
fdar mar 1 &7 Q= & fyvo W]
AT %E ¥ w7 § faRwy M dag 2
AT TH &Y T TIXA UL A9 { @
AX & A %o FOT VW AT AW
YT ATAFAT 1 4T € AR AT
arx & s fafr Y ¥ a4+ s v
T F vE W fear v ¥
am & fw 59 #Y I oEy THv =&
& 17 § wfae At wifed w=fw o
fegam € ox sga a@ et ¥

W ¥ ae § wrg A a|@arss e
MIFAT TR MAFTA
% ST 9T 7 7F I O wifEd
wfE g7 wTor A wgrr 98 § A Fwd
W= AT 3y xdE v e
&8 & WY et &1 3z A W AW
Fdm i mw o W T oA
TR & fad st srorclr e WY
T Al ¥ 51 W B Wfgd, oW D
T e g gem, Ay Y @ q@
Qe ow wrr s Rl

FAT A F FE o $AT AT TW W
Favdfa3qyawed 1+ @F gura
ferr s 7 W yn-e A g
A A T oA Wy w0 7y ot
1? ®AC §= T %o, §Y XYE~YY
& ag 4t ¢ AT ©o FAT T G
A tExo-Ys ¥ ag df R0 wAE, &&
Y w7 | Tw aAa gy & faeen
AN VAT AT & I WT ey gde
Ay IAT ) T gfe
uT @y gy & wg & s 9%
sre fear o Tgrd o gl A quE
R agr A & N arsde w7
¥ Fqv ¥gA wwr wiw fEar 1 &
37 ¥ 3% & A9 ggAv S1EA e ag
#ré vy fagra € fag & w1 R =
& faar st ofY fafar v s afsmr
IR AP 1 A g § =0 ¥
¢ fo=r oy Aferew za wgr T &
39 & { faofy ot ¥ A, fray Siw ol
& &, fafger afews dve § a8 ¢
Y wg 5Y7 i, a7 3% Afeww Ry
1 araey § aYd apw wfeg st A
e FquAa g g e et faew
#Y 3t oy, wfererer afcage sqvare @ 9w F
Faa fraar ferr 8?7 o fams 6
ST Ty A ¥ S A
g fgear fa® ¢ &L 9T ¥
77 feady aoin Feafa & 7

13hrs.

ux wg ey fe gw F frfaw
F wlw v v TIT T{E ¥ T
G oy § v fear 1 @fes
7 39 %Y O 3y g% § W EAR
qRT g BY AT | T (o X F
¥ W oy AT To AT W BRA
TRA O WTrA A AT & qwx € |
T § o T aEr) WY e wn
t7 wymgfm A evamaw &
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[t xqre foe]
agr dw< qb § 1 feeR fafaw
qww §

IIAR AP G AW T
qHT W & W

it e fag  w oW Ay

-

wTT-uTST g2y oW faer § 1 q@

oW WA W9 aY RT
TEF I AR g @ fag ww e
WA AT T 20 fAE NP A
7 Wy wE ?

g feg %0 F ox
WskRdz am @ 57 7@ g

W wgea ? A e
ft ara 7 wgav 1 dfew wg wie
A g | T w7 @ Hfod )

stwgrafay ¥ a7 o
w1 & w7 @ QW JR 9w Y Y
gL @& A e & R Wi |
A TAT § T AT AT A AT | ;A
g a9 g wfww ow o A @
o #fge oF o 7Y & 1 e Ew
fak ox § 1 AfFw o W g
& wrae &6t Y feafa oy f@q ) g
fafanr & 2 qwAve wmaw 2w gfqar
F ¢ o7 qw @R foeawsr &
aF ForEae B A o W wie
T I8 W oA IF ) @ g9 wod
FIRA THEA FT FAF FT a6 & |

agr 97 fefexfarars w1 qare
T oA € 1 & a@rey wmgEw @ fE
w18 & W9 JE7 fraw qemar @ fE o
& weaT o wraer g fRm e §
oY TET WIS JAT HIEYT TETA
yoarawarg | & TE gawmar s o
TR g s franada v g
Y 7€) v qwS fE IR AT Y, §, v,

APRIL 3, 19%0
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& T Y W TR W § o g
¥ Yo TAT qF, N WA Jg¥ W I
w1, fgearlt 30y & wrdn arfe w0
*t oz Toar iR Y T @R ?

<@ & a1z & g wgar g PR Tt
& 97 AX-AT AR q
a1 TEe e oy fafr fax
tmAamiigwa s 2

“In the case of India, that
country openly advocates and in.
dulges 1n an act of discrimination
in means of achieving her avow-
ed policy of shipping expansion”
78 “‘fafar act’ A femgor 1 W
o A qw ge fegeaw & 39w ag
wrrawr fear @y 1 W s
g feger B 3av 1 go Ho H Y
Fra T wre: fafar § 3@ A Gww oy

%

“Discimunatory shipping claus-
es in treaty were included by 35
countries with Argentina, Brazil,
Egypt and Indma”
7g g7 It f5 o 7@ dferm R
¢ s 7g Ty § Afew fege gEw
FATI AT |

(T TR, & 7L B ATHART
T g gfar & <o XM T X wy
O & frdld & A & og W
T § R 3a% 3 & oY argt ¥ g
AT qF Ko Yo IfEW 9T WIHW |
awQ®1 & g a1 a7y § e sl
F A T A A Lo IEE AT WR-
Y TEE T w@ W A Yo
ITHE W WPTAY 9 | fERERT & wo
g &1 B v Y war § 1 dw
ofy arfeer arga W sl ToETR ETRA ¥
fraza & fr gu oY ag Yo, Yo wridfaw
YR AR TR | T & oy I Y
tfaw & | v aw fr vy g qidy
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qe% €8 qiferl 9T wHer #X TR g av
&9 ot WY T I WO A ) W
@ X wavE qt favarn & W) 3y
wwearg foerdm ®fe SR @S
gfrar & 3 & wgrr A aEET Y,
grdve ®7 AR W AT AW |
W AR gW e fasam e s
for T FET R )

adr 1@ wree fafewr & frva 7 8
TE welt & i gark o war amgw A
aF N ¥ qe IGE F AT ]
' T ¥ g | WE TET aF wwEd
fafr w1 arew & fegew & & @
qrd gfaar § Saa 1% wae T@ €
gYr SASH WA AW AT FEEE Y
9 g a1 § @ w=e { Qo
Fo T T TINTIH WIH WA &
s gt 5 o dfemm ®Ke g
Fo &o & & T F W GUooo T
SeTe Fvee fofr & g 1@ 1 Y g
T ¥ oEw Ay a9 feve ¥ e
¥ " ¥oooo T & WG WUs F
w9 g |

AT & Free fafer & fag S
Y St § e WM AWF | THAvE
# it Fgen AT @ § | FF FATY
AT WY EF99 @Y ST Y Eger
W BT ¥ aE T a9 A g
s w0 | fafer @@ &fsr W)
AT A7 I} FEA & AfHT IR
A7 AT e F g fosh & AR F3-
AFT G | TF TH ATE T R AT
FEHY AR T | §HfT @7 qw e
faftar w7 wvaew § ardy gfva & ag w9
& W & 1 TkvE § Wy ooo z7 & wEH
ﬁqam@ﬂimmﬁm
%2 §! 8 § ' ag Rw o Qe graard
18 L.S.D.—S5,

CHAITRA 18, 1881 (SAK4)
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1799 qgr @ & 1 g1y =7 5y "W
, 7§ fr Qe 7 7S WY gw weTy Afea
SHFT w7 grew fafar 97 gom Wi
g §H 2 argt |

% a7 R W FEAT €

Ihegw AR W d@ AN
IH A g FT 9008 T |

W cgare fag : @ oF fafae
& f% o% a1@ WY aEAT A g e
fegtr Y st avEwr £ grit
IERT YR T T ¥ g AR &
W ¥eg § goA TS (F ae &
aiceet ..., ..

ft i feg (guer)  § oo
& g g 5 wfag s g
W § ? wna e Far § A Pafo
UIHT T g7 A ¥ q7 ;9 QAT A=A
¢ & ya sear avew wva A oo
AT AgY § Ty ave faray s ?

N g fag : weew fafm
TERY ¥ 91 A #F | W WG & 5
qE o1 vy § fir vz Porfeer v &y
€ & oyt F3 fr ag geive § OR-
Wi @y gy v & 1 svg § ARG
W3 dy Az zE Y AT @Y

an A=

qG-A7 yrEwfort gz @ & A

fergem & wTa 8 AR 9
EWT § g% ar¥ § % a1 FEAT g
E | 9 Ay fr e, Tt SR ST
¥ fafer & 7 aasr @Y. ..

ITewR AP WE W T R

¥ & qrr aw wege fadm ok @
T 9T gfgen & 9% snEaMm |

ot vgame g “Orw ¢ oF @ A
& | @ A TR W ImaTT g
A et 7 WA qrfrdy s Y
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[ g fir)
fosd fr Wt & gfem & @ad s
WG IR IR qoF G IR WK o
MsFaggn I REE
LEHT § TATT 97T ) AaT § @Y ¥ 9
gl oY Tarie 3t & WK W ag T
farfar & sy g @ 99 WY 9X @-
& dxq w1 o f duy A oy S
g | @ gemar FIE R B AT
vk w® W aw 5o Wk
%2 OEd S gFENE gom g faw
FRAT Jgre & gV | TW g ¥ WY
¥ AR e Y WA T, €€ 9T
Nffranf g 1 Famagfs
wOY BT Ko, Yo AT T R
g 9 X wafadr F wifed | ww
A e ST 9T R0 9THE Ay
foofts 2T @ AT co T W W GE
Tar & 9k gawsdan fad 0 qvdHT 9T
QT &1

¥ 3T a% SffaumE ae &
e § e & 9 w1 W7 qw@E
¥ Y he IF & | §v AT § Hqav ©
qe § W fogd & At F Qu o@e
Sifares o w1ed & | 9w #
2 g FRd AW fryr o 49
¥ Yo qTHT FEY W § W<
v § 33 TET ¥ T AF Fred
Lol g

fafer & aom® & g N A
WY & | T gRTT At 7 & fF Y T
fafwr § ot frar @ 9w ax -

w0 & T a4 wfed | el @

IR WERT ¢ ww A A
A g s ¥

APRIL 3, 1959
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st vqare feg ¢ aw e owd o
% FT AW T |

TN WRYEW * qAT TE) A AT
A | frad =

o e ey AR frk o

w ¢ e WY sor fofer & v
fﬂTWB’E’W A T WX
Ffifaaes I=9 oY ggfa &
wifed % womar W qafed § Wy
gafedr gt & sy fe oy W
HTET Y 91T Y 918 97 ¥ YA qaTHE
IR TR 2| g7 AT A g @ AR
afs ¥ SR T @AY qH W
W fazamw & f& feperm Y Fafer
gy grawit g

ot w10 Wo FAT (TR e
ygfeA wfmr) S w9,
& oy wTATY 6 o AR geTie
o Ffade fafre @9 &
femem qv = 1 e faar 1 &
€ fermgg s andq avar g o

TR F A T A O
&Y & A 37 FU AR g it
®TI T@AT | TG AT HT FIH A0
¥ AT FTT | AT Y G g
¥ o frgiE ¥ qat W fueft § SR
WAy ¢ 6 wereg & wqR WAy &
sRaER N I gmimd  fr dw
#§ TragQ, SRET QR arwd
&Y gegr 73 0 § W e @ wEw
@ 7€ § WX fert @ Rrad caret &
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fooo TR UTW a% ¥ T IS ¥
@ o wfde @wd &1 T
EATR ATHR ATHTT A FaT § | X6 o
# & 7ol wdem ¥ wAdw v  fs
o e § sgni T & Ay
wegidY, RO WX FIYE & TRl
wr At fogE i f wfa ' wis-
A7 7t gfaay 37 3 fad anforer 3% faar
T

T e § fr gk 2 § Efem
T 97 A wE § w0 gE § o
oraa ot o2 § s ot i S
c WE W U 3 7T FT W8 TWA
T g

# 7l wmm ¥ fadew s f
w1 | T § o fF oA gee
aifedsr § agr 9T SHIRFE ¥ ofY
A & W WifE g aT gW |d
& &5 ufgme & w1 wufe 2 &Yy
A Y AT § | WY q@T EAEF A Y
THH ¥ a7y e fare & fag aw)
AT ST qFAT § | FATT TRT OF FErAA
& % wfawree § <70 & a0 7 sary
grafa & @if gt & 1 91 & & 9
I F UF g A FE g A
AT g, SuY wwfa @ 8 gAY, 9%
ufmsoe & 4 awfa 7 ) a1
wfwd & i sem 5 @ aa-
vz sfew § 9 irem 1 ghawm
gt =few

TF @ SR FFAT A E
™ wfewe 8 Avt & o aedy
T | wifs g wef W ofs W A%
A awd |

& wh X aw ag
ST fo g ag wRw A T gvoo
it i a® TAw W
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¥ DoAY § 1 37 T ¥ oy @ ok
@ AT ey oft ew €10

AN gAR zg fedrome wfew §
IqH TE A A § | TEH W FEA
arel & fog G onTg A € 1 W T
AR F 1 quy T § | I @&
% IfrAT A T T § |
X w7 v § 1 A a7 o o T@t
& @I A geTAT AT | Ag TRy
AT T X T I A oy mA

7 fafdrd @ Tw wfee
A1 g dz afew Al & At
W FH agw § (A fEEgEs
g T gz i &
TR FIR g 1 gEfeE A e
e miritmoamidEfs
IR F &2 iR IATIT ST FEAT )

@ faR Fawn e sfea &
fag feurddie # g a@ & 1 wedv Y
q O W & IO H a7 o1 5 IR
fog Fer arm mar @ Sfew it aw w9
w F w yfa @ gk &

ts arda Y =7 fro o wfiaw
& T AT CY FT WY ST & 7 I
fear w1 f& ot & foed e wifew
I § I § Qov G2 Wi st
T gretw § § W7 o T F e
X &I &' §£8,8c0 AT ©R AR
& W qed g1 wr feadie @
TG 9 91§ 98 &9 9 g aFay
RN amd o a
TR & F i T I § o
AT magdfmmma @ g

dffvE FreT TWT ww ¥ wa
T § vy, fee e o A E
® §F W & &F o g@ X W o
o &
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[ ®ie w0 )
1319 hrs.

[Saxt Barmaw i{n the Chair)

TR ST IANT T TN
Le,000 WA § WK sFwET § FAT
Ve qrE § 1 teus ¥ arer ¥ s
@ T § T 5133 W § AR
agT AT § cho | TN AT IaAT §
& e g e TR A ol g7 Y v
o aF mied 57 qe 97 7 qHdY
T #7 FAT 7 a9 A g AT W
& arafeT g 91§97 [ R
WY § [T & AT Lo A W E | WR
fors svmar 9@ @Y AT WET @&
wi F Y3 TF 1T J FH AT "qA
& R oF @AM A 97 T &) 98
9 o5 e T § W7 e et
& Fr soma ¥y § aga =ifvar @ey
vy s s AR AA A
T T QA & td ad
AR 37 X 7T AR AT AT | g
G w=ft Y & yrdar &% % az T HY
o § i 377 w2 Ag9 T 07 |
AT SErAT At agT I3 § 1 qgr Y
w< afzar § 1 w7 g AfeR o qw
W T AY 7 R IT oAy TR
T AT § ) Fwrt v wew afzan g
ey, &y, ey, faem wy
W | W7 §T 9V 9 7 417 A
€7 @z 33 woH AR A qA AFAT
for ave & 39 F =7 ap®t o €
FEARr A M i AT s A §
87 & W oA famg e &= A A

\‘gwﬁmmﬁfmﬂww
g W AT &) IAN & foad
WT FTH AW A § | T2 TF F=K
ez Fex @ 1 99T o g Wi A
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1 Yavy 7 T 8 GTRTC WY T HEy
Q@awr

i I W e IR
&) Sl A W ATA Yoo AT Y
1 g @ 1w gw frgra & ey
W YR T @Y 47 fs @Y Aa o
OR qT § T shar & foar gw &
QF oF a<ong & | AT Idar F
) & 1 I8 o foger gt wow
aft gn et waft 9T @ @ S
& a3 Tw Wiy s el @
gl gat om weft & W
& Ageft oY AT wgd ¢ s &
A Fgerrear @ w1 7 IFET I T
& T W A% wwar & | IO F
o qady & 1 W @ g9 e w
wrR fagr ad AY 9T 3@ S
W wa¥ 2w F &y 1 ofr w0
O e & A Wi e
W 77 &7 959 & | e T A9
& IR fir oo wEA WY A F qFT A7
N @y @ E ) I F g v @
foear qrerds ¥ o WS-
W3 & Aaw e A
9T werar § fF e ofa & Sii Wl
HTr A 09 F91% €97 A e &
W% § Afew gn IARN aET AAX ]
oo @ 773, =7 B @ w/R
VNG gwr? AR ¥ o7 Afwwar & ¥
s @ & T FAgE WE 2 A
gy o i § 1 321 R ey
tafrrimer wirsdt sw
€ ard w0 gw e o
W gz % W9 67 gee O 8o
aTd, §Y v g ¥y e =
¥ U Rarer areever v § 0 78 o
@ Sl o Ik &g R ¥ eI
@Y aig wrw oeaw ¥ gier &
TWOAY @t a7y *97 I | A q-
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dra wfy o ¥ ag s wEm fF ag
Y Y R G A e F 7 & )
gwrafa oY, & smad If@ w50
off ¥ gg wdr e T § o
O Y FoR NE /=1 fa7qr o 1R
w=g T % AW g oy, o R
wowar § B W ot sder # frgga
¥ IR H W FPSE F A T I2Q
uR §, AQ dwadly I ¥ IR
g #1 1 sfafafy famerd & g9
TN § Al #g w0 5 SfT 0%
fage g 2w g0

@ ol & #mq 7 fewwgg w1 aanga
&7 § AW SIHT GAR T F

Shri Aurobindo Ghosal (Uluberia):
The Posts and Telegraphs Depart-
ment 1s the most important depart-
ment of this Ministry. It 18 so im-
portant not because of its gigantic size
nor becayse of the large number of
people employed there, but because of
its nature of operation extending from
one end of the country to the other.
They have to deal with all categories
and all sections of people of the coun-
try ‘This huge organisation is not an
automatic body, but 1s manned and
run by different categories or staff.

I shall tel) the sad story of the lower
strata of the human agency of the
P. and T. set up, that 18, the condition
of the class IV in gcneral and of the
RMS staff in particular. These cate-
gories of workers are smarting under
grievances for a long time. As they are
placed in the lowest rung of the
ladder, their voice rarely reaches the
hugh pedestal of the Ministry.

Now, 1 would Iike to mention some
special features I have observed per-
sonally in their case. Firstly, there
~is under-staffing in the case of both
the class ITT and class IV staff. I went
% the Howrah RMS office and found
there heaps of letters stacked in =
Jumber room for want of staff to dis-
pose of them. Those letiters bave not
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been sorted out, not to speak of deh-
very. The same problem 1s experi-
enced 1n the Assam Circle, in Madras
Circle and other Circles too, Secondly,
the operative section 1s the class IV
section. Naturally, they do not get
time to avail of the cdsual leave and
holiday off facility, nor are they paid
overtime in licu of casual lcave or
holiday off To obwviate this difficulty,
my suggestion would be to fix up s
standard of the quantum of work for
the class IV staff so that sanction for
class IV staff does not dtpend always
on the vagaries of the officials

The second feature I have noticed
18 the mmadcquacy of space and 1nsani-
tary condition of the place of work,
specially 1in big citics Here I would
like to mention that the P. and T.
buiidings, though sanctioned for a
long time, are not being built in
different cities and places. This 18 due
to the dual centrol in erccting the
buildings cxerciced by the CPWD and
P. & T. Naturally, either the one or
the other department must take the
responsibility of const'ucting these
buildings If the authority to cons-
truct these buildings for the P. & T.
staff is vesteqd in one department, it
will be easier to erect those buildings.

The third feature I observed is the
absence of co-ordination between the
Raillway Department and the P. & T.
staff It will be evident if we go to
any railway station. In a big station
like Howrah, the railway authorities
are not willing to give even the
minimum spacc required for their
work. _I have found postal bags lymg
for days on the open platforms. The
same 1s the casc if we go to Madras
also. The-e two Ministrics are break-
ing their heads over cementing one
path for the RM S, office. In other
places, eg. in Saharanpur, the ques-
tion,of aver-bridge or under-bridge is
also under discussion between these
two departments for a long time.

L]

In Assam, 50 per cent of the com-
plaints about late delivery of letters
is due to the non-provision of facilh-
ties to the R.M.S. staff in statione an~
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on platforms The timings of the
trains are not fixed 1n consultation
with the P & T department

The fourth feature that I have notic-
ed 1s the callousness of the postal au-
thorities to the grievances of the
class IV staf In Madras no safety
device has been yet provided to the
mail guards even after the sad inci-
dents that have taken place Anarchi-
cal conditions prevail in Assam Duty
arrangements are in a confused state
and the special duty arrangements are
not made according to the recomrgen-
dations of the expert commttee. The
rotation duties are not observed as
per rules and the rest-houses are also
in a bad condition. Mail vans are not
generally supphied and the sorting 1s
made in third class compartments

From Calcutta I have just now re-
ceived a telegram regarding the re-
version of mail guards to mail motor
workers grade 2, without pay protec-
tion though it was embodied :n Gov-
crnment’s previous orders At the
same time, I find the postal authoritics
are very prompt in taking action
under Rule IV A of the Conduct
Rules

Indiscriminate transfers have been
made in the Assam circle for trade
union activities, and, in Madras, 72
class IV workers and 6 workers of
Mail Motor service have been reduced
by one stage for 2 years under this
Rule

Another problem 1s about uniform
Why should not people who have to
work at night be provided with warm
uniforms®

As regards trunk telephone the same
difficulty has been fclt by me as has
been felt bv other hon Members Qnly
last week I booked a trunk call from
Calcutfta to Burdwan only a distance
of 65 miles and «t took me 4 to §
hours Now I would also submit that
it ls very difficult even for Members
of Parliament to see the General
Manager of the Calcutta Telephones

APRIL 38, 1959
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For the last 6 months, I have tried to
see, but, whenever we go to their
officers, we are not allowed by the
receptionists I do not know why
they are called receptionists

An hon, Member: Even Members of
Parliament?

Shri Aurobindo Ghosal: Yes 1
wanted to contact even on the phone
The Private Secretary, after cross-
examining me like anything, disallow-
ed it So, I was thinking of staging
satyagraha in order to see this high
personage I want to bring this to
the notice of the hon Minister
(Interruptions)

Now, I come to the question of
ports Of all the major ports, Cal-
cutta bemg a river port is m a very
difficult position It has already been
emphasised by my hon friend, Shn
Raghunath Singh So the only remedy
for this problem of Calcutta port 1is
three-fold, dredging of the Ganges,
the construction of the Farruka
Barrage and the setting up of a sub-
sidiary port at Haldi

The Calcutta Port authorities have
got loans from the World Bank for
the development and improvement of
the port This has been very ably re-
produced in The Colombo Plun It 1s
said

“Calcutta, India’s largest city, 1s
al<o one of the largest cities in the
world Its hinterland encompasses
much of the Ganges valley and the
smaller, but industrially important,
Damodar Valley Traffic through
the port of Calcutta now total about
® million tons annually, and, in
terms of value constitutey nearly
half of India’s imports and exports
other than petroleum The arca
served by the port produces most of
India’s temand more than half its
rice lac and oil-secds, and
contains most of India’s coal
and iron ore deposits In
recent  years, impressive indus-
trial growth has taken place in the
area It is the site of practically
all India’s iron and steel plants, its
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jute mills, numerous -engineering
and chemical industries, locomotive
factories and a variety of other
industries basad, on local raw
materials The World Bank has
already made several loans for
electric power, steel and other pro-
jects in the grea.

As regards the problem, they have
said, it has twin problems. They say
further on:

‘Because of the importance of
the rapidly developing area which
it serves, adequate port facilities at
Calcutta are ‘essential to the Indian
economy. The authorities are now
faced with the twin problems of
eliminating present congestion at
the port and making long-range
plans for additional port facilities to
handle the growing volume of
traffic The rehabilitation now being
undertaken with Bank assistance
will help solve the immediate prob-
elm; 1t will not only reheve con-
gestion but enable the port to
handle nearly two million more
tons of traffic annually.”

Thev afterwards say that it 1s no
permanent relief. Therefore, for per-
manent rehief, the construction of the
Farruka barrage and the additional
subsidiary port at Haldi are essential.

With ports the problem of dock is
also imterlinked The dock  labour
problem in Caleutta 1s anofher cons-
tant headache to all. Due to the un-
warranted activities of the port au-
thorities, unnecessary troubles have
been created amongst dock labourers
The root of this trouble 1s in the
stevedoring sy-tem I do not under-
stand why Government is retamning
this obnoxious system of muddlemen
who make a profit of crores of rupees
per vear at the sacrifice of the
‘workers

Last week I went down to the Cal-
cutta docks and had discussion with
the workers Amongst their griev-
ances, three grievances are urgent on
which Government should take some
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decision at once. First is the inser-
tion of the letter ‘G’ before the num-
ber of the cards of the workers. The
workers apprehend that it means
‘ghetu’ or casual labour whereas the
authorities say that they want fo
interpret it as ‘gang’. Whatever may
be the interpretation that 1s gomng to
be put, why should we be breaking
our heads over this msertion of the
letter? There 18 no such provision in
clause 16 of the Dock Labour Regula-
tion of Employment scheme.

There 1s also another problem.
These workers have not been paid the
minimum guaranteed wage and daily
allowance for the last 5 months, And,
1 would reqguest Government to see
that these workers are paid.

Labour also complammed that re-
cogmtion of their representative
union has not been given. Though
Government have arranged for an ‘on
the spot mspection’, still we do not
know the result of the assessment.

Lastly, victimisation should be
stopped and the special powers of the
Chairman should be withdrawn 1f
these small concessions are given,
dock labour in Calcutta wiill have a
smooth running.

Then, with regard to the shipping.
policy, I do not know what Govern-
ment’s policy 1s. At the time of the
passing of the Merchant Shipping
Bill Government liberalised the ship-
ping policy of 1945 1 do not know
how many foreign companies have
registered their ships and what 1s the
present tonnage of Indian shipping,
duc to this hiberabisation policy.

It 1s also a fact that the present
shipping industry of India 15 the
monopoly business of two big Indian
shipping companies. Therefore, my
suggestion would be that the shipping
business should be nationalised The
activities of the Eastern Shipping
Corporation and ,the Western Ship-
ping Corporation are so far satisfac-
tory Their scope should be expanded
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and the tonnage increased The ton-
nage should be increased taking
advantage of the low price of ships in
the international market More tramn-
ing ships should be set up for traiming
ratings and also for engineers and
othcials of the mercantile inarine col-
lege at Calcutta <hould be lifted to
the post-graduate status In connec-
tion with the professors, demonstra-
tors and lecturers who arec connccted
with the training <hips and this col-
lege, they have been kept tempoiary
for a long time They <hould be made
permanent I must say that the
working of the shipping office at Cal-
cutta 1s much below the standard of
the work of the chipping office at
Bombav I had personally seen both
the offices I would request the hon
Minister to raise the standard of the
shipping office at Calcutta to the
standard of the Bombay office  The
seamen should be Indianised and 1n
order to a'lure the voungsters of our
country some permancnt elcments
should be introduced in the service—
such as provident fund, gratuty or
something like that so that the in<e-
curity and casual nature of the service
18 dome away with As regards ship-
building we have got only one ship-
building yard at present i1n our coun-
try But the mamin complaints against
the Hindustan Shipping Yard 1s delay
in the dehivery of ships and the high
cost of production The Government
hae recently changed the foreiga con-
sultants of this shipyard and I would
like to know if there has been any
change 1n the situation The British
mission has recommended Cochin as
the site for the second shipvard If
the report 1< analysed we shall find
that Geonkhali 1s in no way inferior
to Cochin However, I would request
the Government to select the Geon-
khali as the site of the third shipyard
at lca t 1in the Third Plan

Shri §. C. Samanta (Tamluk) Mr
Charman, my friend Shri Raghunath
Singh 15 very enthugiastic about ships
but I must say that he should look
at the ports also so that ships may
sail from or ships may come to them

APRIL 3, 1959

Jor Grants 9636

I would like to speak on ports. There
are five major ports at present in our
country after Partition when we lost
the port of Karach1 We have not
been able, as yet, to compensate that
loss Now, we have these ports and
we have to look to the condition of
these ports and in our demand for
work from them we must be very
careful ‘The Calcutta port, Bombay
port and the Kandla port require
dredging as there 18 silting m an
enormous way We have to give our
utmost attention to keep the ports in-
tact and to meet the requirements of
the Sccond Plan, we have to dredge
them to do away with the silting that
18 going on  So, at the outset, I would
request the hon Minister to form a
dredging board in our country so that
the ports will be satec and our com-
munications with othcr countries and
also our internal communications will
be set right Government 15 do.ng to
i1ssuc an order for the construction of
a dredger 1n our countrv which will
work al Bombay I am glad that they
are not going to have any foreign
dredger It 15 verv pleasing for us
that we will be able to produce a
dredger here and now Some firms
have come forward to take up the
work and 1 will request the Ministry
not to go to any other foreign coun-
try for 1t Governmcnt 1s going to
build a sccond chipvard I would
request the Government also to  en-
courage the private sector to have such
a dredging construction oiganisition
in the country because vou will  be
astonished to hear that the price of a
dredger differs from Rs 50 lakhs to
Rs 8 crores I hear that some big
dredgers will be necessirv for doing
away the silt in the river Hooghly
and a dredger costing Rs 8 crores will
be necessary We have established
the Kandlh port after the loss of
Karach1 Even there, there is a bar
at the mouth of the Kandla river
end it has to be dredged A port
cannot be built in a day After
s0 much efforts we have built Kandla
It has got some capacity. But if we
analyse how much trade has passed
through it, you will be astonished to
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hear 1t, Still we can brag that wc
have established Kandia port and 1t as
mmproving wn such a way that in the
near future we ‘can expect that to
some exitent the loss of Karach: will
be compensated Ports have dealings
with other countries and they come
to have reputations So, when we
begin a port or build a port 1t cannos
give us the service within a few years
It takes hundreds of years to have a
good name for a port in other coun-
tries I am saying this for this rea-
eon The Calcutta port handled more
than 50 per cent of the import-export
business and 1ts future 1s at stake
We arc gomng to help 1t by having a
decp sea port at Haldia Y am thank-
ful {o the Government that at least
they have ginen due attention to it
I have so0 many complaints 1 am
complamning for S0 many years 1
proposed that Geonkhahi should be a
subaidiary port It was not taken up
I said because of the difficulties the
expeits of the Government and the
foraign experts should have looked
into 1t during the period of the First
Plan They should have looked whe-
ther the capacity of the Calcutta pors
which handled more than fiftv per
cent of the foreign trade would be all
right I accuse the Government for
not giving thic much attention Why?
At Balary and Rangafalla so much
ailting w 1] be there that i1t will be
tmpossible to take a ship to Calcutta
except 1n inflow tides When Govern-

ment has taken this decision I am
thankful to it, but, at the same
time, I would request the M ni--

ters to rememher one thing Therg
is one cry When at Fulta Reach
training work 18 bemng done
with Rs 8 crores, what is the
necesaity of building a decp-<ca port
at Haldia” This cry has arisen I am
glad that Shrn H P Mathrani Deve-
lopment Advicer and Joint Secretary
of the Ministry enquired about the
thing and submitted a report in which
he says

“While a subsidiary deep draft
port at Haldia or lower down s
necessary in view of the develop-
ing economy of the Calcutta
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region, we have got to mamntamn
the efficiency of the Calcutta
port for as long as it 1s physic-

ally possible to do so The two
questions, therefore, should be
considered separately and one

should not be executed at
the cost of the other™

And, I am also reminding here of the
good name of Calcutta Messrs.
Rendel, Palmer and Triton were also
entrusted with that enquiry They
have also said in their report:

‘The Deep Water Port 15 a
necessity to meet the expanding
trade in the arr1 b1t cannot be
regarand ds o substi.ute for the
Fulta Point Scheme which 1s
necessary 3o long as'ocean-going
ships continue to use the present
port.”

I would request the hon Minister to
do something this year at Haldia, so
that we 1n this Housce and the people
outside can belicve that something has
be¢n taken in hand

We were told that Dr Posthuma has
not yet submitted hig report In an
mnformal talk Dr Posthuma told me
that he is going to recommend for the
present an anchorage at Haldia Let
the anchorage be taken mm hand and
1 would request the Ministers, 1f they
have m mind to see that this deep sea
port 13 established, to take up the
question of railwav communication,
survey work and o‘her things in hand
#o that no time will be lost and the
post will come up in a short period

While speaking about major ports,
1 would like to say a word about
intermediate and mnor ports
Rs 333 42 lakhs were sanctioned fo*
minor and int¢rmediate ports but that
has been reduced to Rs 500 lakhs That
should not be done We have so much
necesuty for ports All intermediate
ports, where 1t 1s possible, should be
transformed into mfajor ports, and all
minor ports into intermediate ports
Ports like Tuticorin Mangalore and
peradip should be developed I am
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glad that an Intermediate Ports
Development Committee hag been
formed and they will look into the
question with regard to all the ports.

Lastly, Sir, I would request youwr
permission, because I have no time,
to place a report of the West Bengal
Government on the Table of the House,
s0 that the hon Ministers who have
not got a copy of it will know
everything about the second shipbuild-
ing yard. Also, I would request the
hon Minister to tell us one thing
When the ques‘ion of second ship-
bwlding yard was being considered
and Geonkhah port was under
discussion, Haldia has also been
brought under discussion I would
bke to know whether the hon Minister
will bring Haldia also into the pic-
ture, because they have chosen Haldia
to be a better place than Geon-
xhali and there may be some possibi-
Ity of building the second or the third
shipbulding yard at Haldia

Some Hon. Members rose—

Mr Chairman: Shnn Basumatarni
1 shall first call one hon Member
from each State.

Shri Basumatari (Goalpara—Reserv-
ed—Sch Tribes) Mr Chairman, Sir
after independence the State of
Assam has been disconnected from
the rest of India Sir, you know
better than any of us how Assam got
disconnected from the rest of India
with only 40 miles corridor Through
Jalpaiguri and Cooch-Bihar air
transport 15 the only communication
for Assam Even in regard to this air
transport the Government of India has
not paid much attention

¢ you consider the air services from
Calcutta to different places m Assam
and compare that with air services to
other regions you will find the dif-
ference Previously some breakfast
was served for passengers because
they had to perform a hazardous
journey for two hours Also, over the
Garro Hills where the awr pocket Is
there sometimes one gets bumping, I
am also told that on grounds of
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austenity drive they have even
stopped the supply of magseines

and sufficent news papers to
sengers. The other day I
complainty from passengers that
is very dufficult for them to coves
this journey to Manipur and Tripuras,
a hazardous and strenuous journey for
two to three hours without any
magazines and papers to spend their
tume. 1 would, therefore, request the
hon Minister to see that these things
are supplied,

Previously the passengers who used
to travel from Gauhati to Dum Dum
vig Agartala used to be supplied with
lunch at Agartala That has also been
stopped now The other day I got a
very serijous complaint from the pas-
sengers Most of the passengers did
not know that they had discontinued
the practice of giving lunch at Agar-
tala They came to know about it
only when the bills were presented
They have made a very serioug com-
plaint about the stoppage of this
lunch without notification .

-2k

It you compare the other facilities
also you will find that proper care has
not been given to the aerodromes in
Assam  In Jorhat, Dibrugarh and
Tejpur aerodromes you will find that
there is not sufficient place for the
passengers to rest They also do not
get the modern amemties which they
get 1 other places

14 hrs, .

It you consider the air services and
other services also, you will find that
in Assam even the only route by air
which 18 used by the people 1s neglect-
ed In other States, attraction is
offered for passengers to travel and
facilities are given to the passengers
on the route But even inspite of such
cases the Assam route has been neg-
lected badly I do not understand
why there 1s this discrimination shown
by the Government towards Assam.
It has always been neglected, It 1is
neglected in the matter of industries;
it is neglected in the matter of railway
communications; and it is neglected in
all ‘other ways Even the air services
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which are intended there for the peo-
ple in the whole State and the facmili-
ties for air travel are neglected Peo-
ple say that Asdam occupies a strategic
position in the whole of India, but the
Government of India does not care to
take note of these things in Assam
The people of Assam, 1t 1S known, are
docile and they do not know how to
agitate They are very pleased with
the small things that they get, and so,
the Government take advantage of
their docileness and they take advan-
tage rather. of their loyalty I hope
the Government of India will attend
to the needs of Assam

Apart from airr trafficc i1n other
casey also Assam 1S neglected I am
told by the officers of the Civil Avia-
tion Department there that the offi-
cers 1n other regions are getting faci-
lhities by way of house, rest-houses
and all such things for carrymng on
hvelihood, while 1n Assam they
do not get the same facilittes When
we come to Calcutta by air we get
varous complaints from various peo-
ple, not only from passengers but also
from the officers So, I request the
Minister to remove this discrimination
between Assam and the rest of India,
it any

I next want to speak about the
postal department According to the
policy of the Government, the Gov-
ernment want to increase the number
of post offices in the rural areas es-
peaally in the tribal areas In the
tribal areas posts and telegraphs are
qQuite mnadequate If you consider the
population of the rest of India and
compare i1t with that of Assam, you
will find that the postal faciity in
Assam 1s very lttle compared to its
population So, I want to sav that
Assam has been badly neglected mn
this respect also I request the
Minister to remove all this descri-
mination in regard to transport and
also in regard to the postal depart-
ment

I have been told that air freight has
also been reduced in route to Manipur
end Tripura But we have not yet seen
whether it has been reduced or not.
If you go to Manipur or Tripura, you
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will find that the price of commodities
15 very high, and a reduction ;m air
freight at least 18 necessary But
there also we have been neglected
We have represented the case to th€
Minister and the Minister also gave us
assurance that he will look into the
matter But i1t has not been looked
into I therefore request the Minis-
ter to reduce the awr freight

We also requested the Government
of India that 1if they are not m a posi-
tion to reduce the air freight, they
should encourage some private opera-
tors to run the service We have also
requested the Minister to see that air-
dropping of food in the NEFA tracts,
where there 18 no communication, is
done successfully and without loss.
Government said that they are not mn
a position to make food-dropping there
without ncurring loss So we request-
ed that if it 1s losing concern some
private operators may be engaged for
this purpose You know, Sir, only the
other day an air-crash occurred as
you might all know It is hazardous
So necessarilv food-dropping from
the air may entail some losses There-
fore, if some private operators come
forward to run the service to help the
Government in food-droppmng, I do
not see any reason why the Govern-
ment should not consider this request.
The Government themselves know the
losses thev mcur It 1s a fact that if
they give this work to a private opera-
tor 1t will be not only a good business
concern but 1t would also be of some
help to the public and will go to the
comfort of the public We do not
deny the Government's losz on this
account If thev do not like to lose,
they should contact some prnivate op-
erator for this purpose. I cannot
believe that there 18 no private opera-
tor coming forward They are opera-
ting in some other parts of India
There are some places where there is

«no0 scheduled service and the non-
scheduled services are to be covered
by private operators

.
1 do not hke to take more time,
because 1 have said about the civil
aviation matters on the last occasiom
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also. With these words, I would re-
quest the Minister to see that Assam
18 shown same kindness and that the
Government should take keen 1n-
terest in 1t.

Shri Manay (Bombay City Central—
Reserved—Sch. Castes): Sir, I would
like to restrict my observations to the
posts and telegraphs department and
civil aviation so far as the Minstry
of Transport and Communications 18
concerned 1 take civil aviation first
and shall concentrate on the problems
of the employees 1n the civil avia-
tion department. In the cvil avia-
tion department, there are chowki-
dars who are compelled to work conti-
nuously for 12 hours There are
also three categories of chowkidars
1 do not understand why chowkidars
are asked to work for not less than
12 hours I would request the Mi-
nistry to look into this question and
fix the working hours of chowkidars
suitably, taking into consideration the
nature of their duties and the stramn
imposed on them. I may suggest to
the Minuster that, if necessary, &
commuttee may be appointed to decide
and fix the working hours for
chowkidars

Another matter of surprise m
regard to the civil aviation depart-
ment 13 that the employees of the CAD
are demied the allowances that are
being paid to the staff in other
Government departments Allowances
sanctioned to other Government
emplyees should be automatically
made apphcabple to the CAD staff also
The conditions of service are the same
Then, why the staff of this department
should not be given the same
allowances?

I have got many instances but I shall
quote only one instance by which I
can show that the demands of the
«taf? of the CAD for allowances is
perfectly justified Let us take this
example of Jukkur. The stal working
m the gliding centre at Jukkur and
staying in Bangalore city are denied
the house-rent and compensatory
allowances admissible in the city All
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the members of te staff are staying
i Bangalore city itself.and are going
to work at Jukkur as there is no
accommodation 1n the ghding fleld.
Not only they lose the house-rent and
compensatory allowances but they
have to make their own arrangements
to reach the gliding centre which s
more than six nules away. I think
this is one example which will
substantiate what I complamed of
when 1 said that allowances are
being denied to the CAD staff.

About the education of the children
of the C AD staff as the hon Minister
1s aware, the employees in the Civil
Aviation Department are subject to
transfers, 1 think, every three years,
and 1t 18 quite obvious that the educa-
tion of the children of the staff
working in CAD is very much
hampered I am surprised that the
department has not taken any notice
about 1t I would urge the Ministry to
look into this problem which 18
worrying the staff

I would urge that regional schools
should be opened at Bombay, Madras,

Calcutta and Declhs with hostel
accommodation I think this sugges-
tion has been accepted by the

department, but has not been
implemented so far

About the accommodation of the
CAD staff, I am prepared to
appreciate the difficulty about provid-
g accommodation to all the staff But
1 fail to understand why accommoda
tion exclusively meant for the CAD.
statf 1s often allotted to the other
departments 1 can quote instances In
the Bombay circle, tour of the staff
quarters are given to the police Let
me remind this House that when Shri
Lai Bahadur Shastrl was in charge of
this department, he had promised the
civil aviation staff in consultation with
the civil aviation executive that it
accommodation is not enough for the
staff, private accommodation may be
requisitioned. Leave alone the requi-
sitioning of private accommodation-for
saff; we have instances to show that
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accommodation exclusively earmarked
for the C.A.D. staff is being allotted to
others. ..

In Calcutta, 4 barracks meant for
civil aviation staff are given to the
police and if my information is correct,
no rent is being recovered from the
police for those quarters. In Delhi,
the Secretary of the Flying Club has
been given accommodation meant - for
C.AD, staff. I might bring to the
notice of the hon. Minister that the
rent charged for this particular
accommodation is in arears, to the
tune of about Rs. 4,000 When the
workers and employees raised a hue
and cry, very recently this officer has
spent about Rs. 1,500 towards arrears.

In Madras I find there are funny
things. There, the Controller is not
occupying the quarters specially built
for Class I officers. Instead, he is
occupying a quarter whose monthly
rent is about Rs. 20. If my information
is correct, in collaboration with
CP.W.D, this officer exercising his
influence has got the additions and
alterations made to the quarter which
he is occupying at monthly rent of
Rs, 20, whereas & specially built
bungalow for Class 1 officers would
have brought the department round
about 10 per cent of his salary, about
Rs. 250. The department is deprived of
that amount and in addition, some
other stat who could have been
accommodated in - this Rs, 20 rent
quarter is deprived of his quarter.
This is the state of affzirs so far as
accommodation is concerned. Let me
repeat for the information of the hon.
Minister that I can appreciate the
difficulty of the Ministry in erecting
new accommodation, but I fail ¢o
understand why the accommodation
meant exclusively for the C.A.D. staff
are being allotted to other departments
or to other personnel,

Turning to Posts and Telegraphs, I
want to say a few words about the
accommodation in Bombay city for
post offices. I am very fortunate that
¥ coma from Bombay city and the hon.
Minister representing Posts and Tele-
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graphs alao comes from there. In
Bombay city, the post offices are
located in buildings which are in a
dilapidated condition. I can quote in-
stances where the Bombay Muncipality
bave served notices of “unfit for
human habitation buildings”, The
post offices are located in such build-
ings. 1 could request him to visit the
Delisle Road post office, the sight of
which would convince him that that
post office does not deserve to be in
that building which may collapse at
any time, endangering the lives of the
staff working there.

. This office problem has been there
for a long time in Bombay. In recent
years, this has become very acute,
leading to much inconvenience to the
employees, seriously affecting the effi-
ciency of the department. There are
about 300 workers in the Bombay Tele-
phone District who are accommodated
in dilapidated buildings earmarked for
demolition by the municipality. For
want of any alternatve accommodation,
the workers are compelled to have
their office there, even though electri-
city and water supply have been cut
off by the Bombay Municipality. The
administrative offices of the General
Manager (Telephones) are ac-
commodated in three different
buildings which are miles
away from each other. The
Bombay Telephone Department have
constructed a huge office in the Fort
area, but I fail to understand that con-
struction which could not accommodate
all the wings in that office. For the
purpose of administration, there are
three buildings and one has to run
to three places, because the office of
the General Manager is at one place;
the cash department is at another
place and the bill section is in a third
place. .

Apart from these inconveniences and
difficulties, the area avalilable in the
three buildings is far short of the re-
quisite area for the staff employed.

The result i{s that often a clerk im
the office has no table to work and he
has to share somebody else’s table.
That is a chronic shortage at present.
Thiey have no amenitieg such an tiffim
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room, ladies cloak room and so on,
not to speak of recreational facilities.
Then, I am told that the LIC has got
many buildings in Bombay which are
being rented out to other private con-
cerns. It is regrettable that such a
public utility concern like telephones
could not be provided with office ac-
commodation by the LIC in spite of
the requests that have been made by
the General Manager.

Coming to Posts and Telegraphs, 1
would like to bring to the notice of
the hon. Minister the position of RMS
at Poona, Since 1844 efforts have been
made by the department, by the
Superintendent there to acquire a
building to locate the post office and
the RMS at Poona. But he has not
succeeded. There are difficulties. As
already stated by my hon. friend, Shri
Ghosal, the CPWD is, if 1 may use
such a word, more or less a nuisance
in acquiring alternative accommoda-
tion for the post office. The Superin-
tendents are empowered to take build-
ings on a monthly rent of up to
Rs. 500. If the rent is Rs. 501, then
that officer is helpless. Now, if a
building is found out and if the rent
is suitable to the department, even
then unless the CPWD certifles it the
officer cannot do anything; he is just
helpless. When an application is made
to the CPWD by the time the CPWD
certifies that it confirms to the stand-
ards the building is rented to some-
body else,

About the RM.S. in Poona, the rail-
way authorities have agreed to build
alternative accommodation for this
R.MS. office. They have approach-
¢d the M:nistry of Transport and
Communications for the capital ex-
penditure. It that Ministry is pre-
pared to meet the capital expenditur.e.
I am told the railway authorities are
prepared to have a newly construct.
ed building, and that will solve the
problem of the Poona RM.S.

Coming to the problem of the Sche-
duled Castes and Scheduled Tribes
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and backward classes employed in this
department, I am very sorry to say
that in Class 2, the number of Sche-
dule Caste employees is only 2 out
of a total of 196. I will draw the
attention of the Ministry to this very
great injustice that is being done to
the employees belonging to Scheduled
Castes, Scheduled Tribes and back-
ward classes. I will bring to his
notice one specific instance. In 1956
about 150 telegraph masters were rec-
ruited.  After that, about 19 tele-
graph masters were recruited in 1957
from Bombay circle.

14.24 hrs.
[MR. DeruTv-SPEAKER in the Chair)

But not a candidate belonging to the
Schedule Castes or Schedule Tribes or
backward classes has been selected in
this telegraph masters’ selection.
My information is that when 19 tele-
graph masters were selected from
Bombay Circle. there were many
Schedule Caste employees who had
secured more marks in the examina-
tion, but under one pretext or the
other they were not selected.
This is very great injustice done
to the Scheduled Castes, Scheduled
Tribes and backward classes by the
Ministry of Transport and Communi-
cations. So, I would urge on the hon.
Minister to look into the grievances
of such employees of the Ministry
of Transport and Communications.

AR Wo foo wrve (Aerfie) :
T g, qfagw Wik W
WX F Ao W e i R sw e &
ueHt T T e

fafawr fduw Wi ez dwex
# wror ot aomy we @1 § 9% g W
T & farare o wife? | fore g
TR feren § fafew ofedwr &
ez dwT WY gEfedr wmy gor
¥ o wg & o v wfeld ag v
&1 oagt < A g Reererger
iRt iw™
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e e ff Nefgr s e §
witfe ook 2w, 7 fafewr ofedew &
TOC ® ford wor onrg ¥ | WX EW
TRz IRIN AN A A g
wr WY don ag ¥ A ww @i o
wie & 99 fagger axfraw
vz e g ¥ ok wwm W
e Wi el & wg wemEr
AT &Y AP WY ATE TE HTH A THN
§ ok wrtem age wnfa s W
awar & 1 o Gor v fegEm
wi fet & o gk fafew ofedaw
T TRAT § I EW AET T AT AN
g 1 afz garedx ferew &t ag Tt
ff sredz w7 § o g oA @ fagr@
® ¥ wT wnr W Y gwre agy faRsht
qAT AT FEAT § W e o
w1 frog oY & war 31 ou gfemy
T w gfeew o s
FIINIET § IR A T9F § g Jg™
& AR F wT T AWT I €
w6 & fomy oY w0 i fadelt
W TgT X qET & Oy § @ aam
wrc fokelt wur &Y o wred gnfr o
WA WA avq @ geir dar fw
wfiar wTEAf @ R w
T W oY aga & Rfwa A7 A
e ARy &« N fadelt oikaed grgde
AW F 99 FH 7 @ § I T,

¥re dro *mwﬁwwm#t
wg wgt ow i § ag & ) vy wwe )
et v F Iad % R, I /1%
w T A qeR e wERuee @
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AWM T FI H@® e e Xfear
AT W W4T Wi W@ g
witgw &t W any oY s ey
ag fade o arEhy | & wiwar g P
T TEEE T T THTT TTER A T
L

wfem owe wmer & ek ARy
MRS N o § w% &
qarfed T 17 A vy aodfter ey
® g Y oy 1 & T wg v fw
fer wron & ag awdie AR Ad 6
oy 1 afe ag awdtwr w9 gt vy
TE FATA AT WOET FifY auy evy
€ gag § & IR W W AT ¥ |
X 7w § @Y NE q¥ IR w grd
T FOl IR W oAw L W
T & F A W wex wT AR 3Q
T ¢ | &9 TN Y fRy & g
& 3 ¥ W w0 WY fegmwr
® AR N faeer g @ e
T 7z fadwy wv sy smew o g
& AT FE TAT A1 § G R
@ﬂ#ﬁwala‘?mwwﬁ
AT TATR MTIEH ¥ gran § ag s Adf
TN | ¥ AT & AT A A R
Wt wfger owe sfear woEwaer &
qHOR W e G § A WY e
HF @ X AW frar w1

wer W2 F S N qTTh FfRer
¢ % R § & wroer @ e
WEAT WG § | Wem N3 § TREHReT
FAW & AfHE av UTe THo THo
wr oYk fedio 7y @ o= fe ag T

xer wa §, Foremer dAw 08,300

whfter ¢ WX smeeT & eue Y
m%mqgout,ug ¢t
T T 1T FREHRT WL a4y o
Ay wdfew & wral Wy e w1
& D i 7w qqw W e ey
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€ w7 s ¥ o dew fedror
T wEd § Taw wff v wfigd
T gw Ay o WX qAr e
t R gt W w1 ¥ W@
1T ) 2w g7 A wree wrd fefta
Y g2 ¥t o § v e fec X
M wY )

TR AwAE gridw WY agrr
wifgd + & Sgm fr wx s R
Yo T g & o WA &
TR & vra o A} vE W
¥ w7 Y T W gEE 93 frerd |
@ fre & ax ag fage ¥ faw
AT | et g ¥ A oW
@ ¥ oy gaw N sy, Ty
AR MY ¢, T WETE
® 99 A grid ¥ faer omdfy
WAGANICF TE grid e awa g1
WR A g€ & Y T @y ¥ o
W I ¥ % 91 gE7 e @ faw
Lico

Wreafreg g g &
QT A9 AT qg WA WA 9%
g & fe uror 7o R Y 1 dedie
% Zhem aff & 1« & s ) e
& e T @ W ¥ o e
wTm § aR e e o @
® R wrE framayge fa® £ s
TG W ITET AT AT § W
= wo aveen § fe ag g0 e
A £ TR 1 wver A agr S
eI o O & FpETET ¥
Yo N Y g 9T ¥ 1 afe wiw 7y 9%
Fhem T A qwerd W @ ww
g I Hewr 2

ww R fad # fefoee gu-
wurdx § ¥fexr Thwre o fedee
ey Ty & § o fv e oifew
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mr fidor gt wgt e & 1 Qe
feafa & ¥Q wrg & st & fire o fg
AT w7 Wz got Wi w fadrony
AT 7 WY 4T Hew wA wAVAT T,
& agt aeY gw fedroer ¥ i@
L

& qifewr wmgw & s W fiy
g A T faemag waR € g W
# 3 e 2y o A 9z arfew
Sregeal 1 AMIEY R qw
&Y TH Wi W e § iR va oY
g & Wi w3 f 5 se e
arfer ¥y gt g wT gemw AW 0 &
agm fr Se¥ fad ww af warw
L oic ]

T |19 |9 § WYY IF STy
&Y Jrgar g e wes are o
ez wifeRder & arer o Trer wely
£ o7 o %) @ faamege & wew

g & o wToR QI G A WY STURE

Wit wfr §

Y FATT QT A%y WA ww §owgy
qT AERt W FEw agT quw ¥
forraimmETT & 9y I¥ a¥ W
fed w7 &, Sfe I $9 PR IR
O T fear s g 1 & ) wg wew
fremmsT e )

o o a & fr ofor o
feqridz & gy wW wTET WT §,
T O avg ¥ g7 ATew auAr ghe-
ferafir Ferddie aar wwa § 1 ag Aew
€Y e awen & o vew ol gt
T frde AT wrwdy o off & 1 oy
faamT W YT WY Y W R
fearedz gro ar dwmEl o) awwd
dearaf & T e o age Wy o
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aeq Ry A g A gt Iy
wHm § 78R 97 w9 ¥ a@ieg
g 1 afe feu §, &Y & s W
& =y, wnfere aaeyge, TR o)
firerege ® faendt & fod oo wRx
AT oY TF W0 BT AR X9 |

W & TR ww § AR wP
urw fggeaw & frg e v §
afem I B W wex faer wifgd
A @ w T ag §
fir ¢aT QaORwE & faET saTEr o
g 7y § Twa & 1 g A gE wrer
3 v w7 fowd wl €. wifx
e oY @ o g qen ® e
T & 1 WY 3w N fegEm vwwE
Rl ¥ AT I A 9w W e
cy FHT &Y qudT & 1 AT oo
I AN AATAFAE | A
tfafga Fre Ol ST TR
WA sy @ fr T mw @ w®
w7 o7 § wWife I ¥ arigw
oA wedy 7 et 3 1 T o
T ATq T% TREET HEA W |
g FET ¢ fo Y TN ¥ Ag wET AE
TRYE ¢ WY W4T I R T o &
I § I 3 a0 A W IR R AT
TRgTAd . afr A AW
wpn fe wo €1 ow mmidE Faeedfey
wTE ¥ s w0 feq S R
WY oI W T w5 & A
Afemem 2 g e e A
frawy g7 & wwfr

WA R AT ¥ WS &
AT W wwwrr Gz i 7A
W EFAT | 99 &7 ¥ 43 & fr wArem
% gt faqer A fawwr Agr e
faar 7 N W fem ¢ 27 wRAT
t 1 o R & W F ware ¥ fewmaw
T T W
18 (Al) LSD—§

for Grants 096%4

Shri T, Subramanyam (Bellary) Mr.
D¢puty-Speaker, Sir, we have taken
up an ambitious programme of achiev-
ing the industrial and economic pros-
perity of this country of 40 crores of
pedPle and 1if this 18 to be achieved,
the transport demands must be fully
met otherwise it would be well-nigh
impossible It 1s well recognised that
in the Western countries, Europe and
America, the industrial and eco-
nomic prosperity 1s due not only fo
the manufacture of industrial goods
apd mass production but also to the
development of transport with respect
to the various modes, and effective co-
ordination of all these forms of trans-
port, 1s necessary Really there should
not be any conflict between the various
modes of transport It 1s unfortunate
that some impression has been left be-
hsnd that there 1s at present some sort
of a conflict between the Railway De-
psrtment and the Roads Department

This morning Shm Masam was
referring to 1t and he referred to some
facts, but since a national policy 1s
emerging slowly from the Railway
pepartment and the Transport and
communications Department we have
to evolve a policy in which the road-
ways, the railways, the waterways, the
asrways and all these will play a
significant role and instead of compet-
1is€ and undermining the importance
and significance of each other they
should complement and supplement
That should be our ambition and I
geel that 1t 1s also possible

An Hon. Member: Agreed

Shri T. Subramanyam This conflict
petween the Railways and the other
modes of transport 1s not a new thing
In the last century there was one
engineer—a famous _ engineer—Sir
Arthur Cotton He had suggested that
the waterways should be developed 1n
India and that irrigation and naviga-
tfon canals should be developed which
would help this countrv very much
The British Government at that time
felt that they shofild help the indus-
tnialists 1n England Therefore they
undermined the importance of these
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waterwavs and gave an artificial filhp
to the Railways Today, we are proud
of the development of these Railways
We have 35,000 miles of railways 1in
which w have invested Rs 975 crores
It 1s a good thing We want expan-
sion of these Railways also L.et there
be no mistake about it At the same
time, there should be no conflict The
Roadways will be given full impor-
tance They should be allowed to play
a very significant part which the Rodd-
wavs deserve In 1943 the Nagpur
Plan was evolved By that plan a 20-
veal programme was drawn up by
v 1 ¢h every village 1n the fully deve-
loped area should not be more than 5
mie from the main road This 1s the
taiget and I am glad to say that this
will be more than fulfilled by the end
of the Second Five Year Plan Thev
have drawn up a target of 331000
miles of roadways By the end of the
Second Plan we hope to succeed 1n
this and with regard to surfaced roads
144 000 miles of roadways will be com-
pleted With regard to un surfaced
roadways, 235,000 miles will be com
p'eted It 1s hoped that there will be
30 miles of roads per 100 square miles
With the commencement of the Third
Plan another gcheme for 20 vears has
also been drawn up by some Chief
Engineers and it 15 under considera-
tion of the Government The target of
this 15 657,000 miles to be achieved by
1981 Forty per cent of this will be
surfaced By this, no wvillage m a
developed area or agricultural area
wil' be more than 4 miles from a
metalled road and 1§ milez from any
other road The distance wall be
shortened with respect to the villages
situated m semi-developed areag and
also 1n the under-developed areas
The investment will be Rs 3200 crores

At present. our roadways come
under various categories national
highways, State highways, major ds-
trict board roads, other district board
roads and ultimately village roads
With regard to national highways,
they have been taken up and missing
links, some bridges, some improve-
ments to stretches of roads will be at-
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tended to 1mmediately, Besides
national highways, Government has
taken up the respersibihty of con-
structing some more roads* that is, the
road between Pass: and Badarpur and
the alternative to the Pathankot-
Udhampore road and another road on
the West coast With regard to the
West coast road, I would like to con-
gratulate the Government It 18 of
very great importance for that region,
particularly for Mysore After the
States reorganisation, it is coming up
well It was proposed that with the
end of the Second Plan, three-fourths
of this road will be completed I am
sure 1t 1s going according to Plan
The State Government is also playing
its part and the Central Government 1s
also playing its part 1 am optimistic
that the construction and completion
of this road will go according to plan

With regard to the major district
board roads and other district board
roads I would hke to say that they
are not 1in a good condition That is
my experience I would suggest that
this should be brought under the
Public Works Department of each
Statc or under the Highweys depart-
ment of each State They are not
functioning properly thev are m a
very bad condition There 1S no pro-
per maintenance, there 1s no proper
repain  That should be attended to

With regard to village roads, the
various agencies that are to devote at-
tention to the construction of village
roads will have to co-ordmnate their
activities There is a tendency now
for everybody to gravitate towards
urban areas That can be checked if
we can provide these amenities and
facilities like good communications,
good water supply, electricity and all
that Proper communications form a
most important item in this matter It
15 of very great importance that we
have national highways, express ways
All these are very necessary and desir-
able for the development of our eco-
nomy:; at the same time 580,000 villages
have to be served. If we have to ia-
crease the standard of living of the



9657

villagers and Industrialise our eco-
nomy properiy, we must attend to
these willage roads

Demands

There was a criticism yesterday .y
my hon. friend Shri Mohammed Imam
He was saying that the roads in the
Community development and National
extension scheme areas were not pro-
per It 1y true many of them are
not 1 good condition The real
reason 1s not any inherent deficiency
or defect 1n the National extension
scheme or Community development or’
in the agencies It 18 in the working
or it 18 1n the human element I have
seen some very good roads construct-
ed under Community development and
National extension ~~h¢ ne, with local
co~operation and nabd’ ¢ co-operation
These 580,000 villa, . .annot be served
by roads unless we fully utilise public
co-operation and popular co-operation
1 know, mere enthusiasm wll not carry
us very far There must be official
co-operation and also technical assis-
tance from the various engineering
staff m the State Governments If all
these agencies work together. we are
sure to evolve a system of transport
which will serve the needs of these
villages

1 would hike to say a word with re-
gard to road transport Road trans-
port must play its part The Raillways
need not he afraid of it At present,
cent per cent of the goods traffic is
carried on 1n the private sector We
have to be realistic 1n this matter
‘With regard to passenger traffic, 78 per
cent 1s carried by the private sector
There is a phased programme of
nationalisation with regard to pas-
senger trafic Let it be taken up by
all means As our resources permit,
as there is the necessity, as it develops,
Jet us plan for such nationalisation
sccording to the phases When we
have decided that there should be no
nationalisation with regard to pas-
senger traffic for the present, in some
-areas, you can afford to be liberal to-
wards these people, help them to get
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In the midst of all these things, we
must not forget the bullock carts, and
the roie that they play which 1s im-
portant. All the villages are mostly
surved by bullock carts An experi-
ment was carried on by which the iron
tyres of the carts could be widened
and made more flat, so that the pres-
sure on the roads might be reduced
and ruts may not be formed A sug-
gestion was there I hope that the
Government will give more attention
to thus. 1 would suggest that a prize
may be instituted to any techmcian
or engineer who invents or devises a
bullock cart subject to certain condi-
tions, As they have now evolved the
Ambar Charka in charkas, we must
evolve a godd type of bullock cart
It should be possible, 1t should not be
beyond the capacity or talent of our
technicians or engineers to evolve a
good bullock cart, which will enable
the bullocks to bear heavier loads and
draw them with greater ease and at
the same time, keep the roads also in
a proper condition, and prevent ruts
I suggest that the Government must
take up this matter seriously, because
1t affects lakhs of our willages, and
our economy m the rural sector After
all, the number of motor vehicles in
1943 were 121,282 In 1955, 1t rose
to 4,18,067 The annual increase—I am
referring to motor transport—is 78,000
Bv the end of the Second Road Deve-
lopment Plan, it 18 supposed to be
370,600 This 1s a most important item
and so I am mentioning these figures.
We should not forget to evolve a bet-
ter type of dbullock cart, to serve
rural economy

Then, Sir, I will just refer to two
other matters which come to my mind
There 1s & proposal to have express
ways This is necessary to meet the
demands of the growing economy and
to serve the highly industrialised and
thickly populated areas

Inland navigation has been neglected
20 far. We have 5,300 miles of inland
waterways. We have got the Gangs,
PBrahmaputra, Godavari, Krishns,
Mahansdi rivers and the backwaters
of Kerala and the Mahanadi Canal,
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These waterways provide for inter-
State transport requirements The
Ganga Brahma Water Transport Bou:d
which was constituted in 1952 has been
playing a very important role Water
Transport Services carry nearly sixty
per cent of the total goods traffic bet-
ween Assam and Cajeutta Of this,
eighty per cent is being carried on
by the Joint Steamer Services Re-
cently an important step has been
taken by the Government in this direc-
tion I am referring to the formation
of the Inland Water Transport Com-
mittee which was constituted in 1957
to consider the question of develog.-
ment of inland waterways and to sct
how they can be fully utihsed Various
proposals have been given in th..
matter They have not yet submatted
their final report Traffic surveys have
been suggested They are gomng lo
conduct the surveys in Buckingham
canal, Vedaranyam canal and Orissa
waterways They have also given
some interim recommendation with re
gard to the inclusion of some schemes
under the Second Five Year Plan
Oniginally 1t was proposed to spend
Rs 3 crores Now 1t has been reduced
to Rs 142 lakhs I am not going to
criticise that matter I suggest that
the recommendations of the Wate~
Transport Committee should receive
very great attention from the hands
of the Ministry Just as we have
evolved a twenty-year programme for
the development of roads, we <hould
also evolve an all-India programme of
developing the navigation and irriga-
tion canals and the wvarious river
systems in India, should be linked

Then, Sir, about the Postal circles 1
would like to say something There
are 13 terntomal units now of which
12 are Post and Telegraph circles
After the reorganisation of States 1t
has become verv necessary and desir-
able that Mysore should have a seps®
rate circle under a separate Post-
Muster General Postal department iv
developing 1mto a® very important
uation-bullding department We have
got six to seven lakhs of people work-
ing there Postyl department 13 also
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contributing a substantial amount to
the general revenues It is necessary
that a separate circie should be form-
ed m Mysore State under a separate
Post-Master General

I wish to say some words about
Tourism This is a very important
undertaking and a good foreign-
excnange earming undertaking We find
that the number of tourists has been
increasing from year to year 1In 1958,
the figure was 92,202 At present we
have got a programme to provide ac-
commodation for the tourists

Mr. Deputy-Speaker: Now he should
stop,

Shri T Subramanyam It was pro-
posed to set up hostels m some im-
portant places 1n some States where
foreign tourists would come Two
categories have been devised for this
purpose and this proposal has been in
the offing for the last five or six years
In Hamp1 and Hospet there has been
a proposal to set up hostels for the
last three years but I feel that even the
sites have not yet been acquired for
putting up buildings I hope the State
Government will be asked to expedite
the matter to see that more tourist
traffic 13 attracted

The Deputy Minister of Tivil Avia-
tion (Shri Mohiuddin) Mr Deputy-
Speaker, Sir 1n the debate that has so
far proceeded in the House on the de-
mands for grants for the Ministry of
Communications and Transport the
Civil Aviation department, I am glad
to say, has not received any serious or
severe criticism I thihk that this
comparative lack of criticism general-
ly reflects the satisfaction of the hon
Members on the services of the Indian
Airlines Corporation and the Air Indis
International In any case, my senior
colleague will be replying tomorrow
and he will take note of all the points
that may be made after I have replied
and all the criticisms that might be
fevelled against us in the debate

My hon friend from Assam made
certain points I shall certainly replv
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to him. But, betore doing so, I would
like to mention one important develop-
ment that has‘taken place during the
year 1958. This development relates
to the financial and capital structure
of the Indian Airlines Corporation
Every corporation or Government-con-
trolled and Government-financed com-
panies are expected not only to work
on the basis of self-sufficiency but also
%o contribute profits to the Exchequer
of the country. They should also be
able to pay interest on the capital
which is invested in those corporations.

The Indian Airlines Corporation was
nationalised in 1953 and a period ot
five years has passed during which the
Corporation had to face a very diffi-
cult task of amalgamating eight private
Airlines Companies that were nationa-
lised 1n 1953. They have consolidated
their position. It was thought desir-
able that we should review the capital
structure of the Indian Airlines Cor-
poration as well asthe working of the
Corporation and its eficiency and both
these matters were reviewed in 1958.
Government appointed an expert com-
mittee to review the working of the
Airlines Corporation. They have sub-
mitted the report and that report has
been placed on the Table of the House.
1 acknowledge the pains that the
Members of the Committee have taken
in studying the working of the Cor-
poration and for their penetrating
analysis of the costs of the various
sectors of the Airlines Corporation and
the practical suggestions that they
have made.

The capital that was advanced to
the JIAC upto March, 1858 is about
Rs. 1420 crores. The corporation has
been running at 2 loss of just over
one crore of rupees every year. Tili
March, 1038, the total loss including
the depreciation amount wag Rs. 483
crores, out of which Rs. 2:59 crores--
T am not giving the exact figures, but
I am giving only rough figures—were
on account of depreciation of aircraft
snd 30 on, and Rs. 233 crores were
what are calied cash lomses.
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In addition to the capital advanced
to the corporation which amounted to
over Rs. 14 crores, the losses which
were incurred every year by the cor-
poration had to be covered. The cor-
poration did not have any general re-
serves from which they could wipe ous
the losses. So, Government had to
give them loans on long term basis
to cover the cash losses. These loans
were also treated as advances to the
corporation, and they form part of the
balance-sheet.

As the corporation had been nationa-
lised in 1958, Government deemed it
desirable that no interest should be
charged on the corporation for a period
of five years. The interest was waived
for a five-year period, and the period
of concession expired in August, 1958.

In reviewing the capital structure of
the company, two decisions were taken
by Government. One was that the
interest should be waved till 1968.
The other was that the losses that the
corporation had incurred during its
working for the filve years, that is,
what we call the het or cash losses
which amounted to Rs. 2-23 croves
should be written off. Of course, this
is subject to the approval of Parlia-
ment.

Another important decision was
that instead of giving the cash losses
to the corporation as loans, as had
been done so0 far, the corporation
should be subsidised. If we subsidise
the corporation, we have got to
consider on what basis the subsidy
should be given. Various suggestions
were made. For example, the sug-
gestion was made that a rebate may
be given on the fuel taxes. Houn.
Members may remember that before
nationalisation, the airlines companies
were given te on petrol. It was
also suggested that the JAC may .be
given a rebate on petrol and oil taxes,
If a subsidy is to be given, it is
necessary that the scheme of subsidy
or scheme of rebate should be such
as should be directly related to the
efficiency of the corporation.
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Shri Tangamanl (Mgadurai): While
the hon. Minister 18 on this point, I
would like to point out to him that
the comrttee has referred to the
price of aviation fuel and how an
attempt shaould be made to purchase
the fuel] at a reduced pnce; they have
also referred to the question of excise
on fue! May I know whether Gov-
ernment have 4taken any decision
about 1t”

Shri Mohiuddin: The committee has
referred to the possibilities of nego-
tiations by the IAC on the price at
which they buy petrol and other fuels
from the compames. Of course, that
wil) be considered, and 1 am sure
the corporation will try and obtamn
lowner prices from the companies, as
they consume a very large quantity
of petrol and oils.

I was just mentioning that these
were the two methods by which the
Josses that are incurred by the corpo-
ration could be met; that 1s, we could
give either the rebate, as was done
previously for the airhines companies
that were nationalised in 1953, or pay
a subsidy. And any scheme that 1s
meant to meet or cover the recurring
losses every year must be related to
the efficiency of the working of the

corporation That 15 an important
factor

Shri Tangamani: The committee
has given a good certificate about the
efficient working

Shri Mohluddin: The committee has
given a good certificate, but they
have also suggested how to decrease
the losses

Mr. Deputy-Speaker: The hon
Member should not 1ry to smuggle in
his speech in this manner.

Shri Mohiuddin: Shri ‘Tangamhni
was referring to petrof. The com-
mittee has said that there could be
an economy of aBout Rs. 10 lakhs on
petrol consumption. If a rebate were
given on the fuel taxes, Government
will also be paying a rebate on any
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possible wastage of petrol. So, it was
decided that instead of giving »
hidden subsidy or a concealsd subsidy
by rebate on taxes, we may give »
subsidy to the corporation; but the
question remained, what is the princi-
ple on which subsidy will be paid.
For that purpose, a committee was
appointed to make recommendations
as to the method and the principles
on which the submidy can be given.
As hon, Members know, the com-~
mittee has recommended a standard
cost for Dakota operations. As an
illustration, I may say that the com-
muttee has recommended that i1t due
course, that is, in the course of three
or four years, the per hour direct
cost of the Dakota operation should
be brought down from Rs. §44 n
1957-58 to Rs 466 That will be a

big saving

Dr Melkote (Raichur): May I
know what this figure of Rs 544
represents®

Shri Mohjuddin: Rs 544 1s the durect
cost of operation for one hour of
fiving of the Dakota It i1s the direct
cost that s, fuel, salary, repairs,
maintenance etc  are included mn 1t
but not including the head office
admunistrative expen.es They have
shown that this direct cost can be
brought down in three or four years'
time to Rs 466, a saving of about
Rs T8 per hour of flying Now, it 18
cxpreied that  the corporation wall
make every effort to make economies
in their expenditure and bring down
the losses as much as possible, The
committee has paid very glowing
tributes to the Indian Airlines Corpo-
ration for their Viscount operations
1 am sure hon Members who have
read the report would have been
siruck by the sentence in which they
have mentioned the Viscount opera-
tions of the IAC They say:

“We wish to record our admira-
tion of the efficiency of the IAC
Viscount operations. In the
operation of aircraft, in the utili-
sation achleved, in the work of
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maintenance and overhaul and 1n
the general level of operating
costs, the IAC,.compares favour-
ably with Viscount operations m
other parts of the world”

They have also paid a tnbute to the
Corporation for theiwr might awr ma.i
service Unfortunately, the night an
mail service may show a loss thie
year, but 1t 1s expected that next year
the night air mail service will also
show a profit These are some of the
points that I wish to mention becfore
proceeding to take up the points that
have bten men*ioned by hon Mem-
bers

Shri Braj Raj Singh (Firozabal)
Are therc eight hours for this dis-
cuss1on?

Mr Deputy-Speaker 1 had that
impression

Shri Bray Raj Singh: May wc
expect that the hon  Ministers wil!
take three hours”

™Mr Deputy-Speaker. That we will
«pe  We have just begun and simul-
taneously there i+ some 1mpatience

Shri Mohiuddim: My hon friend
Shr; Basumatart has mentioned that
Assam 15 neglected I am sure that
it he were to examme closely the
operations of the Indian Airlines
Corporation on the Assam side he
will realise that Assam is not at al.
neglected The Corporation’s services
are gowng on that side n very large
Jumber, and serving that part of the
country at a very heavy loss About
Rs 3! lakhs are incurred as a loss
on the services fowards Assam In
spite of this loss, the Indian Airhues
Corporation have reduced the fare
from Calcutta to Agartala. This 35
only as an expermment If this
experiment proves successful, that 1s
to say, if the revenues increase and
are more than what they were before,
this experiment may be continued

Shri Bagumatari referred to the
reduction in the amenities provided
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on the aircraft He said that some
people had to go without breakfast
The Inchan Airlines Corporations had
to ch~ ‘ge their menu on the Dakota
services This was done after a
thorough survey and imvestigation It
was found that th meals that were
prepared on these lines for short hops,
short runs, were wasted to a very

large extent and instead of giving
full meals
Shri D. C Sharma (Gurdaspur)

Do vou think that only dyspeptic
travel on these lines?

Shrt Mohiuddmn: It 1s not neces-
sari)v dyspeptics that waste it The
run of thewe hops is only from 1}
to 3 hours 8o prople who travei for
1} hours, one hour and 50 mmultes,
do not usually come for meals on
the plane They take their mealy and
come or take their meals after they
have reached the destination Some
people may take the meals on the air-
plane but others do no like to take
1t  This was the reason that instead
of serving the meals, the air corpo-
ration. are now serving on short
runs what are called heavy snack 1
am suic that heavy snacks are as
good as oramalv meals

The Deputy Minster of Raiiways
(Shri §. V Ramaswamy): How heavy
1s the snack?

An Hon. Member: This 1s food for
thought!'

Shri Basumatari: Previously lunch
was served in Agartala, because from
Gauhat: passengers are asked to come
to the air station at 9 30 which 1s an
odd hour, and they used to take lunch
at 1145 at Agarftala Now, they do
not get any lunch, neither 1s  there
any hotel i Agartala “So, they have
to go without food

Mr Deputy-Speaker: The hon.
Mimister has  said that they must
habituate themselves to these heavy
snacks

Shei T B Vittal Rao (Khammam):

Even the tea that 15 offered 1s hope-
lessty bad
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Shri Mohiuddia: I am sure my
hon friend does not know the taste
of that tea

Shry Braj Raj Singh: Can they not
fast for the time being®

Shri Mohtuddin: As far as tea and
coffee are concerned, I shall, of
course, certainly make enquiries
about it

T. B Vitial Rao. Between
\ .ug and Hyderabad

Shri Mohinddin. I shall make
enquiries about this

Some mention was made about
the private operators, and it was said
that they should be encouraged
There 1s also a suggestion from some
other quarters that the private lines
should be nationahsed Hon Members
will remember that the Estimates
Committee which also considered this
question have not recommended
nationalisation of the private lines
On the whole they thought that the
existence of the private hines might
be useful as far as presenting some
competition to the Indian Airhnes
was concerned Private operators arc
operating mamly in the Bengal and
Assam areas They wisit those aero-
dromes which are not on the sche-
duled st of the Indian Airlines
Corporation They are free to go to
aerodromes which are not included in
the scheduled list

As far as the figures are concerned,
the private operators are on the whole
doing well They are also rendering
some service They carry passengers,
they carry goods, wherevey these
services are necessary It is therefore
not 1n the interests of the country to
nationghse them

As far as encouraging them s
concerned, at the present moment
under the rules they are free to
operate in those areas. I do not know
what other encouragement is peces-
sary

My hon friend Sardar Saigal refer-
red to the agreement which the AIl
made with the Seabodrd and Western
Airlines It 1s only an experiment.
The agreement will terminate in
March, 1960 This question was
debated before and I had explained
that by March, April or May 19680,
Al would have surplus capacity after
they teceived the Boeings, and they
wish to develop this business to
absorb the surplug capacity that
would become available to them in
the first or second quarter of 1900
So that it was in the interest of All
that Government agreed to this agree-
ment for a very short period

Now, there are some minor points
which have been raised Shr1 Manay
ssid that the chowkidars have got to
do continuous duty Chowkidars
have got to do continuous duty
wherever they have got to work

Shri Tangamani: 24 hours'

Shri Mohiuddin: The system that
the Civil Awviation Department has
adopted for the hours of work of
chowkidars 1s practically the same as
has been adopted 1in the railways
That system has been working for a
Jong time in the railways

Shri Mohammed Elias (Howrah)
In the railways, they get rest

Shri Mohiuddin. Here also they
get rest

Shri Mubammed Elias. They have
got their own quarters where they
are posted

Shrl Mohiuddin: These chowkidars
also get rest If the hon Member
would like to have details, I shall
gve him the details But I need not
go nto details at this stage

Shri Foroze Gandhi (Rai Bareli)-
Meanwhile. he (Shrn Muhammed
Elias) can rest
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gliding centre at Bangalore The
rule that house allowance is pmd to
the employees living and working in
the municipal limits is not a solitary
rule in the Civil Aviation Department
It 1s applicable to all the departments
meluding P & T and others Whe-
ther a person lhiving in the city and
going outaide the city hmits to work
should also get a house allowance 1s
a problem which, I am sure, the Pay
Commission will consider snd make
necessary recommendations

Shri Tangamani: In the nature of
things aerodromes will be outside
cities

Shri 8. M Banerjee (Kanpur)
Those employees of JIAC are entitled
to house rent allowance who are not
provided with houses Is that so’

Shri Mohiuddin. As far as I am
aware, low paid employees of grade
1 and grade II of IAC are getting
house rent allowance

Shri 8§ M Banerjee What abou
the third grade?

Dr Melkote What about grade I1I
and IV*

Mr Deputy-Speaker: Just now
there was a complaint that Ministers
were taking a long tume

Shri S M. Banerjee: This 153 a
pont for clanfication

Mr Deputy-Speaker. But that 1s
included m the Mimster's time

Shri Mohiuddin. Regarding educa-
tion of the children of employees
living at the aerodromes outside the
cities, the Department has given a
concession at 10 aerodromes for carry-
ing the children to the schools I
hope this arrangement will be
extended to other aerodromes as weil

As regards quarters for the em-
ployees, the housing problem is very
scute and serious. The Civil Aviation
Department and IAC and trying to
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solve 1it, but there are difficulties in
the way

Shri Muhammed Elias: How long
will 1t take to solve it completely”

Shri Mohiuddin: It is taking & long
time Every year the houses come
up, but unfortunately the population
i1s also mcreasing much more rapidly

There was the question of quarters
meant for the staff of the Civil Avia-
tion Department being given to em-
ployees of other departments In this
case, reference was made to the
quarters given to the Secretary of the
Flying Club, Dellt The Secretary of
the Flying Club, Delhi, though not
directly an employee of the Ciwvil
Aviation Department, 1s directly con-
nected with flying, and I attach as
great importance to flying clubs as
to other activites of civil awviation
And specially, n view of the fact that
the Flying Club had an accident last
year, it was deemed desirable and
necessary that this amenity should be
given to the Secretary of the Flying
Club so that he 1s near the place of
his work As regards rent and so on,
I am not aware of the details. I shall

make enquiries in regard to that
question

The aerodromes requre a number
of services Meteorology, for
example, 18 an essential service for
them The employees of the Meteoro-
logical Department who provide this
service must hive near and at the
spot Naturally, if they have not got
any quarters of their own and ¥ it
happens that the Civil Awviation
Department has some quarters aval-
able it has got to provide quarters to
them, for the sake of the safety of
the service I think 1t 15, therefore,
not faiwr to criticise the allotment of
Ciil Aviation Department quarters

to others whosc services are just as
essential

Now, I would like to say
about the officers and men

Civil Avistion Department, IAC
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Bills ang Resolutions

{Shri Mohiuddin)}
AlIl. AIl have a reputation of thewr
own 1n the world. They are well
known for their service and efficiency
They are making very rapid progress
(An Hon. Memder: IAC is just the
opposite) Similarly, the Indian Asr-
hnes Corporation are also making
progress. The traffic i1s increasmng at
the rate of 10 per cent per annum
J am sure that n about four or five
years time with the tncrease of traffic
at the rate of about 10—12 per cent,
and with the carrying into effect of the
recommendations of the Whitcroft
Commuttee, the losscs now being in-
curred will be wiped out.

Mr. Deputy-Spesker: Shr: Vajpayce

Shri Jangde (Bilaspur), Is there any
chance of Madhya Pradesh being put
on the air map of Ind:a”

Shri Mohiuddin: I am sure that it
will be done very soon Bhopal will
be connected

Mr. Deputy-Speaker: Now I sup-
pose Shri Jangde need not have an-
otner opportunity to speak

Shri Jangde: No, I want to speak
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1530 hrs.

comm'mi ON PRIVATE MEM-
BERS' BILLS AND RESOLUTIONS
Forrizrn Rrrorr

Mr. Deputy-Speaker: Now we take
up Private Members' Business. Sar-
dar Amar Singh Sgigal.

—

tees (Amendmcnt) Bill

Sardar A. 8. lﬂm(lmjﬁr) Sir, I
beg to move:

“That this House agrees with
the Fortieth Report of the Com-
mittee on Private Members’ Bills
and Resolutions presented to the
House on the 1st April, 1939"

Mr. Deputy-Speaker: The question

182

“That this House agrees with
the Fortieth Report of the Com-
mittee on Private Members' Bills
and Resolutions presented to .he
House on the 1st April, 195"

Shri D. C Sharma (Gurdaspur):
Sir, I want that the time

Mr Deputy-Speaker: That 1s not
contamed 1n this Report

The motion was agdopted

1531 hrs

PORT HAJ COMMITTEES
(AMENDMENT, BILL*

Shri A K Gopalan (Kasergod):
Sir, I beg to move for leave to 'ntro-
duce a Bill further to amend the fort
Ha; Commuttees Act, 1932

Mr. Deputy-Speaker: The guest on

is.

“That leave be granted to intro-
duce a Bill turther to amend the
Port Ha) Committees Act, 1932"

The motion was adopted.

Shri A. K. Gepalan: Sir, I introduce
the Bill.

*Published in the Gazette of India Extraordipary Part l—Section %,

dated 3rd April 1989,





